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RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA of Cooperatives
Email:-rorpcb.bhilwara@gmail.com
www.environment.rajasthan.gov.in

File No. RPCB/RO Bhilwara/ L-97 /Rajkaj Ref No. Through E Mail Date: As per E Sign
Registrar,
Hon’ble National Green Tribunal,
Central Zone Bench, Bhopal
Sub: Regarding Joint report by the committee appointed by Hon’ble NGT (CZ), Bhopal in OA
No 84/2026, in matter of Aman Laddha Vs Rajasthan Pollution Control Board & Ors
Ref:- i. Hon’ble NGT order dated 07.04.2026 & Joint Committee Visit dated 06.05.2026
Sir,
In reference to above subject, it is submitted that Hon’ble NGT in aforesaid matter,
has constituted a joint committee of following officer:-
a. One Representative from the District Collector, Bhilwara
b. One representative from Member Secretary, Rajasthan State Pollution Control Board,
Jaipur
c. On representative from Central Pollution Control Board

With the directions to carry out the inspection and submit a factual and action taken report
within six weeks.

In continuation to which, it is submitted that, joint committee has carried out site visit
on dated 06.05.2026 and report of the same is being forwarded to Hon’ble NGT for perusal
and with the request to place the same on record.

Regards
Sincerely,

Encls:- As Above
(Deepak Dhanetwal)
SEE & Regional Officer

Copy to following along with a copy of joint inspection report for information please :-
1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur
2. District Collector, Bhilwara
3. Sub Divisional Magistrate, Bhilwara, with the request to kindly comply with the
recommendations as mentioned in the Joint Report
4. Regional Director, Central Pollution Control Board, Bhopal
5. Sh. Praveen Jain, “Scientist-“C”, Regional Directorate, Central Pollution Control Board,
Bhopal.
6. Sh. Rohit Sharma, Advocate on behalf of RPCB, with the request to file the report to Hon’ble
NGT.
Digitally signed by DEEPAK

DHANETWAL Regional Officer
Designation: Senior

/ Environmental Engineer
Date: 2026-07-03 15:24:27

IST

18—19.0~THITY fBel. TSGR, Hierarer
18-19, Near Pannadhaya Ci¥¢fg,A24d Nagar Bhilwara.

For more information related to monitoring of textile process houses visit www.rspcbbhilwara.in
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REPORT OF THE JOINT COMMITTEE

SUBMITTED IN REFERENCE TO

HON’BLE NATIONAL GREEN TRIBUNAL (NGT),

BHOPAL BENCH

ORDER DATED 07.04.2026

IN MATTER OF

O.A. No 84/2026(CZ)

"AMAN LADDHA Vs RAJASTHAN STATE POLLUTION CONTROL BOARD & Ors”

NOMINATED OFFICIALS

1. Sub Divisional Officer, Bhilwara as representative from District Collector, Bhilwara
(Rajasthan)

2. Regional Officer, Rajasthan Pollution Control Board, Bhilwara as representative from
Member Secretary, Rajasthan State Pollution Control Board, (Rajasthan)

3. Scientist-“C”- Central Pollution Control Board, Regional Directorate, Bhopal as
representative from Central Pollution Control Board,
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Report of the Joint Committee in compliance of Hon’ble National Green Tribunal in the matter

of O.A. No 84/2026(CZ), Bhopal Bench vide order dated 07.04.2026, against the writ petition

filed and registered at Hon'ble NGT titled "Aman Laddha Vs Rajasthan State Pollution Control

Board & Ors ”.

1.

Aforesaid writ petition has been filed by Sh. Aman Laddha at Hon’ble NGT, with the
allegation regarding alleged illegal and environmentally hazardous operation of two tyre
retreading units operating under the name "Jai Bajrang Tyre Retreading" within Bhilwara

district located at: (1) Iras Choraha, Kota Road, Bhilwara, and (2) NH-79 near Palna Ji

Devnarayan Mandir, Bhilwara.

It has also been alleged by the petitioner that the said units are engaged in tyre retreading
industrial activity, which typically involves the use of boilers and/or electric vulcanization
chambers, heating systems, heavy electricity load, and processing of rubber materials. Such
activities are known to generate rubber fumes, smoke, particulate matter, and potentially
hazardous emissions, which may adversely affect ambient air quality, public health, and the

surrounding residential environment.

Petitioner has also made a claim that, units are operating without verified statutory
environmental permissions, particularly: (a) Consent to Establish (CTE); and (b) Consent to
Operate (CTO), as required under the Air (Prevention and Control of Pollution) Act, 1981 and
other applicable environmental laws. One of the said units, particularly the unit located at
Iras Choraha, appears to be situated in a residential or non-industrial area, thereby raising

serious concerns regarding land use violations and zoning regulations.

Taking the cognizance of the matter, Central Bench, Bhopal of Hon’ble NGT has issued notices

to the respondents in this matter, with the directions to submit the replies within six weeks.

Hon'ble NGT has decided to call a report in this matter, thereby constituting a Joint

Committee of following officials :-
a. One representative nominated by the District Collector, Bhilwara (Rajasthan)

b. One representative from the Member Secretary, Rajasthan Pollution Control Board,

Jaipur
c. One representative from Central Pollution Control Board

With the directions to the committee “to visit the place and submit the factual and action
taken report within six weeks.” And made the RPCB as the Nodal Agency for coordination

and logistics support.

Further, in continuation to aforesaid order, Member Secretary, Rajasthan State Pollution
Control Board, Jaipur vide letter dated 13.04.2026, has appointed Regional Officer, Rajasthan
State Pollution Control Board, Bhilwara, as representative and Nodal Officer, in this matter .

Copy of order is enclosed as Annexure-R-1
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7. Further, District Collector, Bhilwara has nominated Sub Divisional Magistrate (SDM),
Bhilwara, as his representative for the joint committee vide letter dated 17.04.2026. Copy of

order is enclosed as Annexure-R-2.

8. Also, Central Pollution Control Board, Bhopal vide its letter dated 20.04.2026 has nominated
Sh. Praveen Kumar Jain, Scientist-“C”, as representative on behalf of CPCB. Copy of order is

enclosed as Annexure-R-3.

9. In continuation to this, as per discussions held among all concerned nominated officials and
other stake holders including the petitioner, it has been decided to jointly visit the site on

06.05.2026.

10. This report is being filed by the aforementioned Joint Committee after conducting the field

visits of mining lease in question and as mentioned in the writ petition.

BACKGROUND AND SPECIFIC ISSUES IN THIS MATTER

11. As per the petition filed by the petitioner, following allegations have been made:

Details of Petition Issues Raised
Petition No OA No > Petitioner in this writ petition has raised issues related to
84/2026(CZ) , Aman illegal and environmentally hazardous operation of two tyre
Laddha Vs Rajasthan retreading units operating under the name "Jai Bajrang
State Pollution Control Tyre Retreading" within Bhilwara district at: (1) Iras
Board & Ors Choraha, Kota Road, Bhilwara, and (2) NH-79 near Palna Ji

Devnarayan Mandir, Bhilwara.

> It has also been mentioned in the writ petition that, Tyre
retreading is an industrial process involving the
reconditioning of used tyres through heating and
vulcanization processes. Such activities generally involve
the use of boilers or electric vulcanization chambers along
with other industrial machinery. The process involves
heating of rubber materials and may result in emission of
rubber fumes, smoke and other particulate matter which
may affect ambient air quality. The said activities are
industrial in nature and require proper regulatory
oversight and environmental compliance.

> Applicant has also highlighted the fact that, the said units
may be operating without proper statutory environmental
permissions including Consent to Establish (CTE) and
Consent to Operate (CTO), which are mandatory under the
Air (Prevention and Control of Pollution) Act, 1981 and
operation of such activities without permissions may lead
to environmental pollution and health hazards for nearby

residents.
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> Applicant also made allegations that the unit located at Iras
Choraha is situated within or near a residential locality
which raises additional concerns regarding land use
compliance and environmental safety. The operation of
industrial activity involving hazardous chemicals,
boiler/electric vulcanization chamber, rubber fumes and
smoke in a residential area poses serious risk to health and
safety of nearby residents.

» DPetitioner has also made claim that he has made several
complaints to the Rajasthan State pollution Control Board,
Bhilwara in this matter and these units are still under

operation.

REDRESSAL ASKED BY THE APPLICANT THROUGH WRIT PETITION FROM
HON'BLE NGT

> To direct the Respondent Authorities, particularly the RSPCB, to conduct a detailed

inspection of the units "Jai Bajrang Tyre Retreading" at (i) Iras Choraha, Bhilwara, and

(if) NH-79 near Palna Ji Devnarayan Mandir, Bhilwara, and submit a report before this
Hon'ble Tribunal;
> To direct verification of statutory environmental permissions including CTE and CTO
under the Air Act, 1981;
» To direct verification of land use regulations and zoning requirements;
> To direct verification of boiler, electric vulcanization chamber, or any other industrial
Machinery and safety compliance;
> To direct verification of electricity load and industrial power connection;
If units found operating without valid permissions, direct closure of the units in
accordance with law;
» To direct recovery of environmental compensation under the Polluter Pays Principle;
»> To constitute a Joint Inspection Committee from RSPCB, District Administration and
other competent authorities;
DETAILS OF STATUTORY PERMISSIONS/ PAST ACTIONS TAKEN BY THE
RESPONDENTS

1. Applicant Sh. Aman Ladhha has register a complaint on Rajasatan Sampark Greivance
Redressal portal on dated 13.09.2025, alleging that a tyre retreading company in the name
of M/s Jai Bajrang Tyrre Retreading Company, is operating at Kota Road , Iras, Bhilwara
and is the root cause for pollution in the nearby residential area.

2. Upon receiving the complaint, official from the Regional Office, Rajasthan Pollution
Control Board, Bhilwara, has visited the site mentioned on dated 06.10.2025, to know the
contents of the complaints.

3. During the course of inspection, official of the State Board observed that the unit

mentioned in the complaint, was a unit engaged in the tyre retreading activity on
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commercial basis. Main door of the unit premises was found in locked condition and
official could not entered into the premises. However, from the outside a stack was found
installed visible within the unit premises and on the basis of the same it was inferred that,
unit might have installed a boiler within the unit and stack, which was visible from the
outside was connected to the boiler.

Upon inquiring to the project proponent on telephone on the details as mentioned outside
the unit , he confirmed that retreading activity was going on at the site. However, it has
been informed by the PP that the same will be closed down soon, due to family problems.
However, he was directed by the official, to inform the office after removal of plant and
machinery.

As per the observations made during inspection, it was inferred that unit was in operation
without obtaining prior consent to establish/operate from state board, as assumed by the
inspection that unit has installed boiler and covered under ambit of consent as per State
Boards categorization dated 02.06.2020.

On the basis of observations made during the course of inspection, show cause notice has
been issued for intended closure directions under relevant sections of Air and/or Water
Acts vide letter dated 10.10.2025(Copy of the Inspection Report dated 06.10.2025 and SCN
dated 10.10.2025 is enclosed herewith this letter as Annexure- R -4 & R-5 respectively.

Project Proponent on dated 13.10.2025 has informed the inspecting official telephonically,

that they have removed the boiler installed within the premises.

In order to verify the claim made by the PP, unit was again inspected by the Board Official

on 14.10.2025 and during the course of inspection following observations were made:-
Unit was found unlocked unlike last inspection dated 06.10.2026.

b. No retreading activity was going on at the premises. However, machines like
compressor, mixer, press machine etc. was found placed in the unit premises.

c. Boiler was found dismantled from the site.

PP was directed by the inspecting official during the course of inspection to obtain prior
permission from the State Board, in case of installation any plant and machinery in future,
which may be consider as source of emission. Copy of inspection report dated 14.10.2025

is annexed herewith this report as Annexure- R- 6.

As no retreading activity was observed and all machines were not in operation during the
inspection dated 14.10.2025, no action has been taken against the unit by the Rajasthan
State Pollution Control Board.

Further, vide e mail dated 16.11.2025 and 19.11.2025, complainant Sh. Aman Ladhha,
again made allegations that unit M/s Jai Bajrang Tyre Retreading located at Iras, Kota
Road is in operation and also made a claim that, another unit in the same name i.e M/s
Jai Bajrang Tyre Retreading but different location at Paalna Ji, Near Devnarayan Temple
was also engaged in same activity with the boiler. (Copy of e mail dated 16.11.2025 and
19.11.2025 is annexed herewith this report as Annexure R-7 & R-8)

In order to verify the claim made by the complainant in these e mails, unit located at Iras,

Kota road i.e M/s Jai Bajrang Tyre Retreading , was again inspected by the Board official
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on dated 19.11.2025 and claim made by the complainant was found baseless as no boiler

was found installed at this unit. Findings made by the inspecting official on dated

19.11.2025 at Iras Road unit are as under:-

a. No boiler was found installed at the unit premises, as claimed by the complainant.

b. During the course of visit, unit was found non-operational and no retreading activity
was found going on at the site. All machineries were found in non-operational state.

c. PP was again directed by the official to not to install any source of emission including
boiler without prior permission from the State Board.

As alleged by the complainant in its e mail dated 19.11.2025, another unit located at NH-

79, Paalna Ji, Near Dev Narayan Temple was also inspected by the Board Official on

19.11.2025 itself.

During the course of inspection, following observations were made at unit located at NH-

79, Paalna Road, Near Devnarayan Temple on dated 19.11.2025 :-
Unit was found non-operational during the course of inspection

b. No boiler was found installed at this unit too.

c. Project Proponent, the unit owner, informed that unit has been closed for the last 2-3
months.

d. PP has also informed that presently only tyre trading activity is being carried out in

the unit and no retreading activity is being conducted.

Inspection report dated 19.11.2025 of both the units is annexed herewith the report as

Annexure R-9.

Complainant Sh. Aman Laddha, gain vide e mail dated 24.02.2026, copy of which is
annexed herewith as Annexure R- 10, has made an allegation that , both the units are still
in operation and alleged that finding as reported in earlier inspection reports are baseless.

Copy of e mail dated 24.02.2026, is enclosed herewith this report as Annexure R-10.

In order to re-verify the claim made by the complainant, it has been decided by the State
Board to re inspect both the units in presence of the complainant. In order to do the same,
complainant was contacted telephonically by the inspecting official. However,
complainant neither attended the call nor made a call back to the inspecting officer.
Further, both the units were again re inspected by the Board Official on dated 06.03.2026.
During the course of inspection, it has been observed that, unit ,M/s Jai Bajrang Tyre
Retreading located at NH-79, Paalnaji, Near Dev Narayan Mandir , was found closed.
Another unit in the same name i.e. M/s Jai Bajrang Tyre Retreading located at Iras Circle,
Kota Road, Bhilwara was found operational. Observations made by the inspecting officer
at this unit, on dated 06.03.2026 are as under :-
a. Unit was found engaged in cold tyre retreading activity.
b. This activity was being carried out with the help of Tyre Buffing Machine and Cold
curing Chambers, better known as electric chambers.
c. No other activity as alleged by the complainant like, hot vulcanization using
vulcanizing press, boiler , steam generation was going on or installed at the unit

premises.
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Copy of inspection report dated 06.03.2026 is annexed herewith the report as Annexure
R-11.

It is worth to mention here that, State Board vide its order dated 30.01.2026, copy of which

is annexed herewith this report as Annexure R-12, has classified Tyre Retreading activities
under White Category of Industries , located at S.No. 148 and are exempted to obtain
consent from the State Board, effective from 01.02.2026. However, prior to this unit has
covered under Green Category Industry at S.No 75 and was mandated to obtain

consent/acknowledgment from the State Board.

SITE OBSERVATIONS OF COMMITTEE

A joint visit of the committee members along with Other Officials of Revenue Department,
Central Pollution Control Board, Bhopal and Rajasthan Pollution Control Board, Bhilwara was
carried out on dated 06.05.2026. Applicant was also tried to contact to mark his presence during
the course of visit of the joint committee. He assured to attend the visit however, during the

course of complete visit, he did not joined the committee members to make his points.

Mandate of the committee was decided to address the various issues raised by the applicant into

its writ petition along with status of remedies he sought by the Hon’ble NGT.

Joint Committee members has decided to first inspect the unit located at Iras Circle, Kota Road,
in the name of M/s Jai Bajrang Tyre Retreading followed by another unit located at NH-79,

Paalnaji, Near Devnarayan temple.

A. M/s Jai Bajrang Tyre Retreading, Iras Chorava, Kota Road, Bhilwara

Unit was found non-operational during the course of inspection of the committee. However,
during the course of inspection following machineries have been found installed at the site:-
a. Electric chambers for curing-02 Nos.
b. Tyre Buffing and Grinding Machine-01 No
Unit is engaged in tyre buffing activity followed by curing through electric chamber. Used
tyres are collected from transporters/fleet operators. Worn tread is removed using buffing
machines. Minor cuts and injuries repaired using repair gum/rubber compounds. Waste i.e.
Churi generated from buffing activities is being stored in the unit. Upon inquiring, PP has
informed the committee members that, this churi is being sell out to tyre pyrolysis plants.
However, unit has failed to provide any record of the same.
No other source of air or water emission was observed at the site by the committee members,
as no source of flue gas generation and process emission existed. Committee members
observed that, though no emission source has been installed by the unit. However, a smell
was observed within the unit, which may be due to the curing activity of tyres. PP was
directed to adopt suitable measures to mitigate the same, during regular operation of the unit.

Other documentary compliances observed by the committee

a. Unit has obtained Udyam Registration certificate, duly issued by District Industries
Centre, Bhilwara dated 14.10.2025, under the head “other professional scientific and
technical activities”. As per the details mentioned on this certificate, unit is in operation

since 29.07.2020. Copy of the same is annexed herewith as Annexure R-13.
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b. GST Registration Certificate dated 29.07.2020.Copy of the same is annexed herewith as

Annexure R-14.

c. The unit is engaged in tyre retreading activities. As per the Hazardous & Other
Wastes(Management and Transboundry Movement) Amendment Rules,2022 and
Hazardous & Other Wastes(Management and Transboundry Movement) Amendment
Rules,2024, every tyre retreader is required to obtain registration on the CPCB waste tyre
EPR Portal and maintaining the record as per rule and filing the return. During the joint
inspection, it was observed that the unit had failed to obtain the mandatory registration
under the Waste Tyre EPR framework. The Project Proponent could not furnish the EPR

Registration details during the inspection.

B. M/s Shri Balaji Tyre Retreading(Old Name - M/s Jai Bajrang Tyre Retreading), NH-79,
Paalnaji, Near Dev Narayan Mandir, Bhilwara

This unit was also found non operative during the course of inspection. Two Curing
Chambers were found at the site. However, same were not connected to any source of
supply such as electricity and/or steam. Other than these machines, no other plant and
machinery was found installed by the unit at the site, which can be a probable source of
air and/or water emission, which is being used for carrying tyre retreading activities.
As per the Udyam Registration of this unit, issued by Department of Industries, issued
vide letter dated 17.11.2025, unit is under commercial production since 01.01.2019.

> REGARDING TITLE OF LAND: - Applicant into its writ petition has made an

allegations that the unit located at Iras Choraha is situated within or near a residential
locality which raises additional concerns regarding land use compliance and
environmental safety. It has also been alleged that, the operation of industrial activity
involving hazardous chemicals, boiler/ electric vulcanization chamber, rubber fumes and

smoke in a residential area poses serious risk to health and safety of nearby residents.

In reference to which it has been informed by the SDM, Bhilwara, that unit located at

Iras Chauraha , Kota Road, Bhilwara ,in the name of M/s Jai Bajrang Tyre Retreading is
established at Khasra No. 3123 /2 having land area 0.6449 and title of the land is “Banjar”
as par khatedari record. Also another unit, located at NH-79, Paalnaji, Near Dev Narayan
Mandir, Bhilwara, in the name of M/s Shri Balaji Tyre Retreading, is established at Khasra
Number 492/3, having land area 0.5690 Hectare, and title is also “Banjar” as per records
provided to the joint committee. Copy of the Khatedari records are enclosed as Annexure

- R -15 and 16. As per the Revenue Department, this title "Banjar” comes under the

Agricultural Land and as per the Rajasthan Land Revenue Laws and its subsequent

amendments, no commercial/industrial activity is permissible to operate on this land.

CONCLUSIONS OF THE COMMITTEE:-

1. The Joint Committee examined all allegations raised by the applicant regarding the
alleged illegal and environmentally hazardous operation of two tyre retreading units
operating under the names M/s Jai Bajrang Tyre Retreading, Iras Choraha, Kota Road,
Bhilwara and M/s Shri Balaji Tyre Retreading, NH-79, Paalnaji, Bhilwara. The Committee
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also reviewed previous inspection reports, correspondence, complaints made by the
applicant and the remedial actions undertaken by the Rajasthan State Pollution Control

Board.

With regard to the allegation that both units were operating with boilers, hot
vulcanization systems and other emission generating equipment without obtaining
statutory environmental permissions, the Joint Committee observed that no boiler, steam
generation system, hot vulcanization press or any other combustion-based emission
source was found installed at either of the units during the joint inspection. Previous
inspections conducted by the Rajasthan State Pollution Control Board on different dates
boiler was found installed at M/s Jai bajrang Tyre Reteading , located at Iras Chauraha,
Kota Road on 06.10.2025. However, after issuance of Show Cause Notice by the State
Board on dated 10.10.2025, latter unit has removed the boiler and verified by officials of
State Board on dated 14.10.2025. However, at M/s Jai Bajrang Tyre Retreading Centre,
located at NH 79-, Paalnaji, Near Dev Narayan Temple, Bhilwara, no boiler was found

installed at any time during the course of previous inspections.

Also, committee members were also not found and boiler at any of the units during the
joint visit.
The unit located at Iras Choraha was found equipped with tyre buffing machinery and
electric curing chamber used for cold retreading operations. The Committee observed that

such activity does not involve combustion processes and no source of significant air or

water pollution was found operational at the site during inspection.

The second unit located at NH-79, Paalnaji was found non-operational. Two Curing
Chambers were found at the site. However, same were not connected to any source of
supply such as electricity and/or steam. Other than these machines no other plant and
machinery was found installed by the unit at the site, which can be a probable source of

air and/or water emission, which is being used for carrying tyre retreading activities

The allegation that both units were operating without obtaining Consent to Establish
(CTE) and Consent to Operate (CTO) was examined. The Committee observed that
Rajasthan State Pollution Control Board has classified Tyre Retreading Activities under
White Category vide order dated 30.01.2026,effective from 01.02.2026, issued in
synchronization with Central Pollution Control Board revised categorization dated
21.01.2026 and such activities are exempted from obtaining consent under the Air Act and
Water Act. Therefore, the allegation regarding operation without consent permissions
does not survive in the present factual circumstances. However, prior to this unit has
covered under Green Category Industry at S.No 75 as per categorization order dated
02.06.2020 and was mandated to obtain consent/acknowledgment from the State Board.
Rajasthan State Pollution Control Board shall initiate action, which may include the
imposition of Environmental Compensation against the unit M/s Jai Bajrang Tyre

Retreading , located at Iras Chauraha, Kota Road, Bhilwara for operation of unit from

10
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06.10.2025(date of first inspection, where boiler was observed) to 14.10.2025(Date of

verification of removal of Boiler), without prior permission of the Board.

The allegation regarding substantial air pollution, smoke emission and environmental
degradation due to boiler operation could not be substantiated during the inspection. No
visible emissions, smoke generation, combustion activity or wastewater discharge was

observed by the Committee.

However, during inspection of the unit, M/s Jai Bajrang Tyre Retreading, Iras Chauraha,
Kota Road, Bhilwara, the Committee observed generation of tyre buffing waste (rubber
churi). The Project Proponent informed that the waste is being sold to tyre pyrolysis
facilities. However, documentary evidence regarding collection, storage, transportation
and final disposal/recycling of such waste could not be produced before the Committee.
It is recommended by the Committee to direct Rajasthan Pollution Control Board, to issue

show cause notice to unit, directing to maintain record of the same.

The Committee also observed the presence of odor within the premises of the Iras
Chauraha unit, which may be attributable to tyre curing operations and storage of rubber
materials. Although no major pollution sources either of Air or of Water were identified,

by the committee members.

The Committee further observed that the Project Proponent failed to furnish details
regarding registration under the Extended Producer Responsibility (EPR) framework
applicable to tyre retreading activities as mandated by CPCB guidelines and the
applicable provisions of the Hazardous and Other Wastes/Used Tyre management
framework. As such unit may be directed to get the registration done under EPR Regime

and submit a copy of the same to the competent authorities.

With regard to the allegation that the unit at Iras Choraha is situated within a residential
area and is violating land use norms, the Revenue Department representative i.e. SDM
Bhilwara, who was also a part of the Joint Committee, informed that the land on which
the unit is established is recorded as "Banjar" land in revenue records. As per the Revenue
Department, this title “Banjar” comes under the Agricultural Land and as per the

Revenue Laws and its subsequent amendments, no commercial/industrial activity is

permissible to operate on this land.

The Committee also notes that the applicant was informed regarding the joint inspection
and was requested to remain present during the site visit. However, the applicant did not
participate during the course of inspection to substantiate the allegations raised in the

Original Application.

Based on the records examined, field verification carried out by the Joint Committee and
previous inspections conducted by regulatory authorities, most of the allegations relating
to operation of boilers, unauthorized hot vulcanization activity, significant air pollution
and operation of both units without environmental permissions could not be

substantiated during the investigation.

11
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13. Nevertheless, certain deficiencies relating to waste management documentation, EPR

compliance and absence of odor control measures were observed, which require

corrective action by the Project Proponent.

RECOMMENDATIONS OF THE JOINT COMMITTEE

1. M/s Jai Bajrang Tyre Retreading, Iras Choraha, Bhilwara shall maintain complete records
regarding generation, storage, transportation and disposal/recycling of tyre buffing
waste (rubber churi) and shall ensure that the waste is handed over only to authorized
recyclers, registered tyre pyrolysis units or other entities authorized under applicable
environmental regulations.

2. The Project Proponent shall obtain and maintain compliance under the applicable
Extended Producer Responsibility (EPR) framework prescribed by CPCB and furnish
documentary evidence thereof to Rajasthan State Pollution Control Board within a
stipulated period of 30 days.

5

The unit shall implement suitable housekeeping, ventilation and odour mitigation

measures within the premises to minimize nuisance caused by tyre curing operations and
storage of rubber materials.

4. Rajasthan State Pollution Control Board shall conduct a follow-up inspection within six
months to verify compliance of the directions relating to EPR registration, waste
management records and odour mitigition measures.

w

Rajasthan State Pollution Control Board shall initiate action, which may include the
imposition of Environmental Compensation against the unit M/s Jai Bajrang Tyre
Retreading , located at Iras Chauraha, Kota Road, Bhilwara for operation of unit from
06.10.2025(date of first inspection, where boiler was observed) to 14.10.2025(Date of
verification of removal of Boiler), without prior permission of the Board.

6. In the event that any future inspection reveals installation of boilers, hot vulcanization
systems or any additional emission generating process requiring statutory permissions,
the Project Proponent shall obtain all applicable approvals from the competent authorities
prior to commencement of such activities.

7. The District Administration and Rajasthan State Pollution Control Board may continue
periodic surveillance of the unit to ensure that the nature of activity remains within the
scope of the White Category classification and does not result in environmental pollution.

8. As both the units are carrving out commercial/ industrial activities at Agricultural Land
without prior conversion/permission from Revenue department, as such Revenue
Department/ Urban Improvement Trust (UIT), Bhilwara may be directed to initiate action
against both the units as per Revenue Laws.

Accordingly, the Joint Committee respectfully submits the above findings, conclusions
and recommendations before the 'lon'ble National Green Tribunal for its kind
consideration.

Copy of Photographs of inspection carried out by Joint Committee is Hereby as Annexed

as Annexure R- 17
%@W // o
( Praveen Kumar Jain) anetwal) ( Arun Kumar Jain, RAS)

Scientist-“C”, Regional Officer, SDM, Bhilwara
CPCB, Bhopal Rajasthan Pollution Control
Board, Bhilwara
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Rajasthan Pollution Control Board
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- i. aTa/aTfRe/andier §0: ORIGIONAL APPLICATION/APPLICATION/84/2026
ii. FT=ft/aT/ardieeif: AMAN LADDHA
iii. Srereff/srfaraTaY: RAJASTHAN POLLUTION CONTROL BOARD
iv. =TT T ATH: NATIONAL GREEN TRIBUNAL (NGT), Bhopal
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(Kapil Chandrawal)

Member Secretary
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21521505
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FHAT: - F.10 (825) RPCB/LegalINGT/2026/ 52 — L @ ECIE %35-04—2026
ST e t g o siereaen w3 ¥ -

1. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara, appointed as OIC on behalf of
RSPCB with the direction to prepare the paraWIse factual report, contact the counsel of the State Board and get the draft reply
so that same may be filed with approval of competent authority before Hon'ble National Green Tribunal, Bhopal. The OIC is

also directed to discharge duties.o Officer.-In-charge of t ‘ prescribed.under.rule,233 of the Rajasthan Law and

2. Shri Rohit Sharma, Adv E-5/43, Arera Col 1! ) 256569 with the réquest to file
the reply, act and plead | ‘
. dated 05.03.2020.

»er RSPCB office order

Member Secretary OZ<

Signature yalid

Digitally signed by K
De5|gnat|on

RajKaj Ref No.:
21521505
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‘ Item No,02 ’

BEFORE THE NATIONAL GREEN TRIBUNAL
. CENTRAL ZONE BENCH, BHOPAL
THROUGH PHYSICAL HEARIN G (WITH HYBRID OPTION)

) Origigal Application No.84/2026(C2) ‘ b
Aman Laddha ' Applicant(s)
Vs,
Rajasthan State Pollution Control Board & Ors. - ' Respondegggs)

'Date of Hearing: 07.04.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

' For Applicant(s): " None
For Respondent(s): None
. ORDER

1. TkT gnevance of the applicant a.rz against the alleged iflegal and
envu*onmentaly hazardous operation of two tyre retreadmor units |
operating under the name "Jai Bajrang Tyre Retreading” within
Bhﬂifvaraﬂ-dis.tﬁct. The said un‘its are ldcate,d at: (1) tras Choraha, Kota
Road, thlwara, Rajasthan, and ( ) NH-79 npear Palna Ji Devnarayan
Mandir, Bhilwara, Rajasthan. And the said units are engaged in tyre
retreading m&ustrlal activity, which typically involves the use of boilers .

) and/or ekectric vulcanization chambers, heating s;stems, heaty
electricity load, and processing of rubber materials. Buch activities are
knovm to’ generate rubber fumes, smoke, particulate matter, and
potentlally hazardous emissions, which may adversely affect ambient

o gl quahty, pubhc health, and the surrounding residential enwronment

, - Aman Laddha Vs, Rajasthan State Pollution Control Board & Ors.
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It is further contended that units are operating without verified

statutory environmental permissions, particularly: (a) Consent to

Establish (CTE);.' and (b) Consent to Operate (CTO), as required under

the Air (Prevention and Contro. of Pollution) Act, ‘981 and other

applicable _eﬁvironm?utal laws. One of the said units, particularly the
unit located at Iras Choraha, appears to be situated in a residential or
non-industrial area, thereby raising serious concerns regarding land

use v1olat10ns and zonmg regulations.

It is further argued that the units were fourid operahng without CTE
and CTO and a show cause notice for mtended closure was issued
under Section 31 A' of (Pzevenﬁon & Control of Pollution) Act, 1981
and 33 A of the Water (Prevcnuon, & Control of Pollution) Act, 1974.

A substantial issue of environmental has been raised. Issue notice to
the respondents. Remrhaﬁle within four weeks. .

Appliéant is di_rec-téd to take necessary steps for service to the

res;mndent!_ by both ways and also oh available email, ‘

- Respondents are directed to submit their re’ly within six weeks

through E-filing portal, preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

‘We deem it just and proper to call a report on the matter in issue, in

present-application, from a Joint Committee cozisisting of:
(i) One representative from the District Collector, Bhilwara
(Rajasthan) v
({ijOne representative from the Member %ecretary, Rajasthan State
Polhition Control Board, (Rajasthan)’
(iii) One representative from the Central Pollution Control Board,
The Comumittee is dxrected to visit the site and subxmt the factual and
actlon takcn report wﬁhm six weeks. 'I‘he State PCB will be the riodal

agency for coordination and logistic support




Apﬁiican‘fc is directed to _sﬁpply the required documents and copy of

and after compliance of service, the Applicant has to submit an
~ affidavit that notices and copy ‘of the application hix’e been served

upon the committee and respondents.

10. The report in the matter be filed by the Committee by email at

nggczbbho—mp@ggv.in preferébly in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 9t July, 2026.

; ‘ Sheo Kumar Singh, JM

Dr. Prashant Gargava, EM

074 April, 2026,
gﬁgmamppﬁcgﬁm No'84/2026(C2)

o !

the applicaﬁon to the committee and the respondents within a week.
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S 1tion Contrg] Board
5 4, Institutiona] A ‘?ingri, Jaipur-302004 .
b4i 2716804, 2716800 e-mail ‘member! ecreta:y@mcb.nicin'
‘ Helpline No.: 01412714577
) No. F,IO(825)‘RRCB/Le‘gaVNGT/2026/ o , ) Date; | )ovle g
Regional Officer,

Rajasthan State Pollution Contro] Board,
hilwara

Mobile No.: 9785291 723
Email: rorpcp, bhilwarg@gmail.com.

Subject: . Nomination of Member a5 well ag Nodal Offiger to Joint Committee in compliance wigy the Order dated
07.04.2026 Passed by the Hon’ble Nationa] Green Tribunal, Central Zone Bench, Bliopal in 0.4 No.
4‘ . 8472026 (C2), titleq Aman Laddha v/s RSPCB & Ors ‘ "

(]
""\_«‘ . »
This is with reference to the subjeot cited above. The Hon'ble National Greep Tribunal, Centra Zone

Bench,,BhopaI, vide its order dated 07.04.2026 in Original Application No, 84/200¢ (CZ), has constituted 5
Joint Committee apgd directed a5 follows:

(i} One repres.e_nt‘ativé from tﬁe District ¢ Mlector, Bhilwara (Rajastharj
(ii) @ne Fepresentative from the Member ecretary, Rajasthan State P&llution Control Board,

(Rajasthap) . i
i) One re‘presei*atim from the Central Pollution Control Board,
8. The Committee js directed to visit the place ang submit the faceyal and action takep report within gix

weeks, The State PCB will be the nodal agency for coordination ang logistic support,

Encls-Ag labove. 4 ‘

4
(Kapi] Chandrawal)
Member Secretary

RajKaj Ref No.;
21521570 |
eSign 1.0
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Item No.02

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)

Original Application No.84/2026(CZ)

Aman Laddha Applicant(s)

Rajasthan State Pollution Control Board & Ors. Respondent(s)

Date of Hearing: 07.04.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. PRASHANT GARGAVA, EXPERT MEMBER

For Applicant(s): None
For Respondent(s): None
ORDER

1. The grievance of the applicant are against the alleged illegal and
environmentally hazardous operation of two tyre retreading units
operating under the name "Jai Bajrang Tyre Retreading’ within
Bhilwara district. The said units are located at: (1) Iras Choraha, Kota
Road, Bhilwara, Rajasthan, and (2) NH-79 near Palna Ji Devnarayan
Mandir, Bhilwara, Rajasthan. And the said units are engaged in tyre
retreading industrial activity, which typically involves the use of boilers
and/or electric vulcanization chambers, heating systems, heavy
electricity load, and processing of rubber materials. Such activities are
known to generate rubber fumes, smoke, particulate matter, and
potentially hazardous emissions, which may adversely affect ambient

air quality, public health, and the surrounding residential environment.

0.A. N0.84/2026(C2Z) Aman Laddha Vs. Rajasthan State Pollution Control Board & Ors.

23
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It is further contended that units are operating without verified
statutory environmental permissions, particularly: (a) Consent to
Establish (CTE); and (b) Consent to Operate (CTO), as required under
the Air (Prevention and Control of Pollution) Act, 1981 and other
applicable environmental laws. One of the said units, particularly the
unit located at Iras Choraha, appears to be situated in a residential or
non-industrial area, thereby raising serious concerns regarding land
use violations and zoning regulations.
It is further argued that the units were found operating without CTE
and CTO and a show cause notice for intended closure was issued
under Section 31 A of Air (Prevention & Control of Pollution) Act, 1981
and 33 A of the Water (Prevention & Control of Pollution) Act, 1974,
A substantial issue of environmental has been raised. Issue notice to
the respondents. Returnable within four weeks.
Applicant is directed to take necessary steps for service to the
respondents by both ways and also on available email.
Respondents are directed to submit their reply within six weeks
through E-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.
We deem it just and proper to call a report on the matter in issue, in
present application, from a Joint Committee consisting of:

(i) One representative from the District Collector, Bhilwara

(Rajasthan)
(ii) One representative from the Member Secretary, Rajasthan State
Pollution Control Board, (Rajasthan)
(iii) One representative from the Central Pollution Control Board,
The Committee is directed to visit the site and submit the factual and
action taken report within six weeks. The State PCB will be the nodal

agency for coordination and logistic support.

Aman Laddha Vs. Rajasthan State Pollution Control Board & Ors.
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9. Applicant is directed to supply the required documents and copy of
the application to the committee and the respondents within a week
and after compliance of service, the Applicant has to submit an
affidavit that notices and copy of the application have been served

upon the committee and respondents.

10. The report in the matter be filed by the Committee by email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 9tk July, 2026.

Sheo Kumar Singh, JM

Dr. Prashant Gargava, EM

07th April, 2026,

Original Application No.84/2026(CZ)
K

0.A. No.84/2026(C2) Aman Laddha Vs. Rajasthan State Pollution Control Board & Ors.
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Annexure- R-5 s '\'v
&g m&gu '

REGIONAL OFIICE S

2025

RIS IS4 YguoT Fg=or #vsd, Hierdrst Sos

. T RD, BHILWARA 5
RAJASTHAN STATE POLLUTION CON1 ROL BOARD interngtinat Ve

Email:-rorpcb.bhilwara@gmail.cor.n
www.environment.rajasthan.gov.in

28

Registered Letter/Post

Date- lo-\0 25

RPCB/RO-Bhilwara/BHL/Gen -15/ 2 3\,

M/s Jai Bajrang Tyre Retreading,
Iras, Kota Road, Infornt of Orica Resort
Tehsil&:District: Bhilwara

r,ub - Show Cause notice for intended closure directions under t

he provisions of section 31A
section 33(A) of the Water

of the Air (Prevention & Control of Pollution) Act, 1981 and
t aforesaid address.

(Prevention & Control of Pollution) Act, 1974 for your unit a

Ref -  Inspected your unit on 06.10.2025

This is without prejudice to the right of the Rajasthan State Pollution Control Board

(hereinafter called as ‘the Board’) to initiate proceeding under the provisions of the Air
(Prevention & Control of Pollution) Act-1981 (hereinafter called as the “Air Act”) and
Water (Prevention & Control of Pollution) Act, 1974 (hereinafter called as the “Water Act”)
for violation of various provisions of the Acts here-in-after shown:-

Whereas the Air and Water Act came in to force in whole of the State of Rajasthan w.e.f.

16/05/1981 and 23/03/1974 respectively.
And whereas the Air and Water Act have enacted to provide for the prevention, control and

abatement of air and water.
And whereas keeping this in view the Board has been conferred powers to take such steps as

are deemed necessary for the prevention, control & abatement of air and water pollution.
And whereas, it was found that you have installed and operated source of air pollution i.e.
chimney with stack and causing air pollution
That you have established and operated tyre retreading unit without obtaining prior
Consent to Establish & Consent to Operate.
And whereas the State Board may, in exercise of the powers conferred upon it under the
provisions of Section 31 (A) of Air Act and 33(A) of the Water in performance of its functions
under the said Act’s, issue directions in writing to any person, officer or any authority and
such person, officer or authority shall be bound to comply with such directions which
includes the power to direct: -
a) As to why, operation of the unit should not be closed down.
b) Close down the process/industry/ plant occupied/operated by you forthwith.
¢) Authorities responsible for supplying of electricity and water or providing any other
facilities services to plant/facilities are directed to immediately discontinue the
facilities/services and seal DG sets.

18—19. q;i IHI-?J” HI% ol GH_G‘IIa%'_‘l‘uRA . ﬁla'alsl |
18-19, Near Pannadhaya Circle, Azad Nagar, Bhilwara
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REGIOMAY OFFICE A

RIS X0 Hgyol fAg=o7 Hued, HierarsT g, 7o

s
RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA 'm’"”m Yoo
Email:-rorpeb.bhilwara@gmail.com of Cosperstives

www.environment.rajasthan.gov.in

—

In view of above, you are directed to apply & obtained consent, under the provision of Ajr
Act’ 1981 &Water Act’ 1974 from the Board.

If you have any objections against
this office within 15 days from the da
be initiated without any further notice

aforesaid intended action, you may submit your reply to
te of issue of notice, failing which intended actions shall

(Deepaé Dznetwal) !

Regional Officer
Copy to: - Master File

Regional Officer
4—/

1819, TTHTT WS, ATETIR, Aeraret
18-19, Near Pannadhaya Circle, Azad Nagar, Bhilwara
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Latitude: 25 3480973
Longltude: 74 675198
Elevation: 435.44+3.18 m
Accuracy, 5 585 m

Time: 14-10-2025 15-31

Longitude: 74 675201
Elevation: 4a35 44+8. 77 m
Accuracy: S. 903 m

Time: 14-10-202S 15:32




P, Sl . €

Latitude: 25.348091
Longitude: 74 675282
Elevation: 436.65+6.24 m
Accuracy: 10.S7 m
i Time: 14-10-202S 15:31




Latitude: 25.348042
Longitude: 74.675422
Elevation: 436.35+4.62 m
Accuracy: 29.53 m

Time: 10-14-2025 16:01

Note: ST 5T ZRR R g sfrerarey

Latitude: 25.348078
Longitude: 74.675232
Elevation: 436.35¢10.4 m
Accuracy: 2.0 m

Time: 10-14-202516:03 *
Note: ST qoR7T TTaR Ref3T
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Annexure- R-7

IVI Gma" RO RSPCB Bhilwara <rorpcb.bhilwara@gmail.com>

Wierarst fora § “Jai Bajrang Tyre Retreading” @1 NH-79, U@HT (¢d AR HidX &
i) fRua sray gfte & et off enfera g1 aur wafta favmn grT Rty
ATURATE! B SMRIPT & JaY A

Kc Inter <onlinekcinter@gmail.com> Sun, Nov 16, 2025 at 7:39 PM
To: rorpcb.bhilwara@gmail.com
Cc: collector-bhilwara@rajasthan.gov.in, acbraj@raj.nic.in

To,

The Officer-in-Charge,

(Concerned Department — Anti-Corruption Bureau / Pollution Control Board / Boilers Department / District Collector /
PESO / Fire Department / Superintendent of Police)

Government of Rajasthan

Subject:

Request for Immediate High-Level Investigation into Corruption, False Inspection Reports, and lllegal Operation of a
Hazardous Tyre Retreading Factory — “Jai Bajrang Tyre Retreading”, Bhilwara (Rajasthan)

Respected Sir/Madam,

I, Aman Laddha, resident of 92, Vardhman Colony, Street No. 8, Bhilwara — 311001 (Rajasthan), hereby submit this
representation to bring to your attention a serious case involving corruption, departmental collusion, and deliberate
falsification of inspection reports to protect an illegally operating and environmentally hazardous industrial unit.

£l Background of the Case:

1. A business named “Jai Bajrang Tyre Retreading” (owned by the same individual) has been operating two separate
illegal units within Bhilwara District:

(A) Iras, Kota Road, opposite Orica Resort (Residential Zone)

(B) NH-79, Palna ji, In Front of palna Devnarayan Mandir (Highway Zone)

2. Both locations fall outside any notified Industrial Zone. Despite this, the owner has been operating tyre retreading units
involving the use of boilers, volatile solvents (toluene, rubber adhesives, naphtha), and other hazardous materials, posing
serious risks to human life, public safety, and the environment.

3. Based on my earlier complaints submitted to the Pollution Control Board, Boilers Department, PESO, Fire Department,
and an inspection was conducted at the Iras (Kota Road) unit, where the boiler was dismantled and operations were
suspended.

| possess dated photographic evidence of this action.

4. However, the same owner has now restarted identical illegal operations at the NH-79 (Palna) site.

Shockingly, the concerned departments have submitted false inspection reports claiming that “no boiler was found at the
site,”

clearly indicating departmental collusion and intentional dereliction of duty.

1 Evidence of Collusion:

Both factories are owned by the same individual and carry out identical activities.

https://mail.google.com/mail/u/0/?ik=d10cef05e6&view=pt&search=all&permmsgid=msg-f:1848956331023610121&simpl=msg-f:1848956331023610121 1/3
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It is illogical and implausible that one site was found violating laws while the other was “clear.”
RTI replies received from the Boilers and Pollution Departments contradict ground realities and available evidence.
This strongly suggests falsification of inspection reports in exchange for illegal gratification or undue influence.

Such actions constitute a prima facie offence under the Prevention of Corruption Act, 1988, particularly Sections 7, 13(1)
(d), and 13(2) — misuse of official position for pecuniary advantage and willful omission to perform duty.

El Reliefs / Action Requested:
| respectfully request that your office:

1. Constitute a high-level joint investigation team (including ACB / Collector / PCB / Boilers / PESO / Police)
to re-inspect both sites — Iras (Kota Road) and NH-79 (Palna) — within 72 hours.

2. Ensure the presence of police personnel during inspection to prevent evidence tampering.

3. Seize all relevant inspection records, communication logs, and field diaries of the concerned officers to verify whether
actual site visits occurred.

4. Initiate criminal proceedings under the Prevention of Corruption Act, 1988 against any official found guilty of submitting
a false report or suppressing evidence.

5. Issue an immediate sealing / closure order for the illegal unit operating at NH-79 (Palna), Bhilwara.

6. Provide a Diary / Acknowledgment Number for this complaint and share a written action report within 10 working days.

] Confidentiality Request:

| request that my identity be kept strictly confidential,
as | have genuine concerns of retaliation or harassment from the factory owner and associated parties.

&l Enclosures (Annexures):

No. Particulars

1 Photographs showing dismantled boiler at Iras unit (dated evidence)
2 Copies of previous complaints to PCB, Boilers, Collector, etc.

3 RTI applications and departmental replies contradicting facts

4 Proof of dispatch (Speed Post & Email receipts)
5 Identity proof (for official verification only — confidential)

1 Legal Reference:

This case involves violations under multiple laws and rules, including but not limited to:
Air (Prevention & Control of Pollution) Act, 1981

Water (Prevention & Control of Pollution) Act, 1974

Boilers Act, 1923

Factories Act, 1948

Explosives Rules, 2008 (PESO)

Article 21 of the Constitution of India — Right to Clean and Safe Environment

https://mail.google.com/mail/u/0/?ik=d10cef05e6&view=pt&search=all&permmsgid=msg-f:1848956331023610121&simpl=msg-f:1848956331023610121 2/3
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] Escalation Notice:

Should appropriate action not be taken within a reasonable time,

| shall be constrained to escalate this matter to the Chief Secretary, Lokayukta,

and the Ministry of Environment, Forest & Climate Change (MoEFCC), Government of India,
and may also pursue legal remedies through RTI, PIL, and NGT channels.

Yours faithfully,

Aman Laddha

92, Vardhman Colony, Street No. 8,
Bhilwara — 311001 (Rajasthan)

B +91-9929633626
e/ onlinekcinter@gmail.com
% Date: 16/11/2025

IREESIRE (Hindi Complaint Summary)

foea:
Wearst fora & “Jai Bajrang Tyre Retreading” @1 NH-79, G %Wﬂﬁ?%@ﬁ f@lﬁﬁﬂgﬁl’c’% 3t ot rrferd
ﬁamw@aﬁuﬁmﬁﬁwmwﬁﬁw%wam

IR

A9 “Jai Bajrang Tyre Retreading” DI G 3HAY m o1 Rrprad Tt faur & ugd ot & ot

Iras;ﬁ(ota F%oad Il gfie R O HRATS B T3, Al I H1ferds Bt gasl Bael—NH-79, TTaT, <d AR HfeR & IrH—
3q W I B

™R U $9 gfHie & e & WY Hiel  JEI0 NG o

fopR off faumT 3 Fteror & 1S staer &Y e o1 g et firem St faRtemur fedid <t 31
gg gt fRyf iR departmental collusion ﬁ?ﬁﬂ-ﬂ'ﬁ) @1 3R Tbd FRa B,
ﬁ%%m%%%e{wﬁ&ﬂﬁﬁwumm4|c1c|ﬂ'tﬁ'€q-1|smqv|<q|sﬂﬁ%|

Tg g B1Ea & ¥ quia: 313 §, STel R $fET, sfaer iR Saomeid e o Sua faepa +ft srgufa avg 72 §1
g TdE QRAT, TfaRvT 3R STH—dHT &1 73R Seoied 2|

o Wy EU Y 3FRIY FRaT g fh—

NH-79 aTelt gfAe WR dabTa g: fARieon fasar g
fSreR sifdemial @1 YfidT & Sk &1 JY
ol B Qid St fbar g

T2 39 Rirad 1 SR FoR ged Wl S

gfe g R I HRAE T8l B1 178,
@ & U8 AT I TR & aRky i, g ewtay, _
YT % DR & Ministry of Environment & Climate Change & o S o forT arey Iga|

T vga Mo 3t S, FifE g ufasR &1 aRafas va 8|
HacdHg,

Aman Laddha
9929633626
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Annexure- R-8

IVI Gma" RO RSPCB Bhilwara <rorpcb.bhilwara@gmail.com>

3rcdd TR - 3rae eraR e fET gfel R frfRryma, Musiaer 4, ik CTE/CTO
QT g G gq sifaw dara=i|

1 message

Kc Inter <onlinekcinter@gmail.com> Wed, Nov 19, 2025 at 12:00 PM

To: rorpcb.bhilwara@gmail.com
Cc: rorpcb.jaipur@gmail.com, ifb.bhilwara@rajasthan.gov.in, dycifb.bhilwara@rajasthan.gov.in

AR,
g 0T 3 fauTT &1 foar mar s MR SR 3ifaw Ad1ai (Final Strict Intimation) €1

T ot gd Rl § 897 Wy SRy foan ot i 3R ugae Mo 3t S

S FTaqG, TaHT & & SIISRT (et 78 gt “3ifd $AR S SR "Sa1 o it i adf & off, & T & gaman ) grR1 i
TSR thad! YaTad &I adTs 718, S -

Whistleblower Protection Act, 2014,

RTI Privacy Guidelines,

TUT RIGadewal gRen weibid

®T TR Ieded §

39 MfaRad, T3 g5 +ft 1 g9 § o fawmT & foreht 7 ot ottt &1 et WaTaies o w1 yTfaa/Mape Teid @, forads
BRI T8 SRISRT T X Rbrad 1 ISR thag] Hifcids 0o Ugdl odl g | ate 3 +f ¥91 $& uran 17, of # 59 R 4
HTIRIS B HEH IS, 3R Fa SP office, Collector office, I HR 39 g H I SaTd HS

g Ul UerhH Sad aToRaTe! Tal, ek WF HfTHITd, HAER 3R YSTER (Corruption + Collusion) T Jdbd &dT gl
I TR UM & IR 8 & HRUT 3 Hft UHR HT UfddR/IHT giaT 8, Ot ST ot forieRY 3ads faumT &1 gift
A §gd TTHR & (Ground Reality)

+ IRAS IRTeT (T HT g

Tg gfic Ugd 3R IR ¥ Ugd g A1l WR Jaferd gidt off, S8l IR s9T draer ugd i e 9@ g

g STFHRI STIUR & AT fTIHET St & Jamid o Gl g

319 I8! 1T IRAS TRTET IR 334 T § SR boiler TR 7 6T § —
o AT gRem & forg iR WaRT B |

e 39 TR fQUrTia ATIRaTE! & HRUI SIS gHeT 8l §,
a1 S9! il SR Pollution Control Board TR aTﬁl

 NH-79, UTTHT Sif (¢d TRIIY TR & IE-) gfAc:
gmqirrarqmﬁa'aqé’féisﬁ?&mﬁmWﬁﬁﬁ@%%mwwﬁﬁmﬁ%wﬁ@amﬁﬁw
STafe T8 AR Yaif, TR ¢, Wiede A 3R 33y TH/aTaeR BT ITANT B UGN harr ! 2|

< e gofa:

R-oireN e & A
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fa 1 CTE/CTO

fST Hazardous Waste Permission
fST Chemical NOC

o foredt Qyr srgAfar

3134 =T Y Tferd 81 T T

# 3P 3F db DI A J WY ¢ [F:

v R R gt T Fdtemr 98t fosar man

v T8 R R SIFegaR FRieror et fvar mar

v 33y el DI TR0 fiar

V boiler SERT & f&am

v Rreradaedl &t Mu=adr 41 3 T

v ﬁ Rrradl &t intentionally delay fopar man

v “FreyTe & vafg I fird 8

# TR SifaT @ (Final Demands)

1 3 gfAel R depTa Sgad e fear s

¥ SFI & CTE/CTO &1 T Ufaferitml gid Sudsd T ol |
£l 9 CTE/CTO SUasy T8 & —

Air Act Section 31A$H’5’H§€H Closure/Sealing OrderWﬁ?QTGITQI

0 T HRATs &1 A 48 bel & iR Hoht S|

& IR ddraHt (High-Level Escalation Notice)
v B 39 AW 31 fagd RIsrad MoEFCC (qafarul HETed, YR WRHR) B U8d gt O Il § |
v T A g3 i ffenra @t st &f — 3re 98 I Rig 81 € 2|
v Tfe aRafds HRars 48 e § 81 gidl o T8 HHAT ACB (Anti-Corruption Bureau) & T T Perfect Corruption Case &1
39 309 &1 Ufafaft Fafafed sitreial a1 +f 99 @1 5
IG, ACB Rajasthan
IG, Rajasthan Police
CPCB (Central Pollution Control Board)

SDM/ADM, Bhilwara

TIRIHT TS TR H SDM, ACB GRI spot inspection &1 ART &R 3R I HIH IEdH TR b Ugarg T

A Sffad et (Final Warning)

U S0 P! AU & g sifay 3fawR 7 S|
31d forddt ot ThR BT s Ruid, &=, a1 Musadn Iece &t Rufa
IR FAURT ST ST, ACB FHIRaTs 3R fAUNTg SRS Hriae & g o S|
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Latitude: 25.348057
Longitude: 74.675256
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Annexure- R-10

IVI Gma" RO RSPCB Bhilwara <rorpcb.bhilwara@gmail.com>

Request for Record-Based Clarification and Enforcement Status Following Show

Cause Notice — Tyre Retreading Units
1 message

Kc Inter <onlinekcinter@gmail.com> Mon, Feb 23, 2026 at 8:35 PM
To: rorpcb.bhilwara@gmail.com, rorpcb.jaipur@gmail.com

Cc: member-secretary@rpcb.nic.in, chairperson@rpcb.nic.in, dm-bhi-rji@nic.in, adm.bhilwara@rajasthan.gov.in, secy-
moef@nic.in, publicgrievance-ngt@gov.in, judicial-ngt@gov.in

a1 ¥,

&g SHfYBRY,

gfaferu:
1. GHIT T&H Hierd, ISR 1T YU (HIA01 Hed, SR
2. Q-1 SOREA, TSR T TGy A0 H8d, SaqR
3. A e dader, YidarsT

ey

gfa7g Fae § for # fUea aye 6 weH! 3 FRGR fafad Rreradl, S0 td Wis Ue & a1em 9
ierareT fRud < 313y R e sorsal

Jai Bajrang Tyre Retrading , Iras Choraya, Bhilwara

Jai Bajrang Tyre Retrading , NH-79 Near PlanaJi Devnarayan mandir, Bhilwara

o U g} TaTes gRT Ieferd §drs Sl &, & Gae § faUTT &1 e S d HRal 311 G § |

RTI & HILTH Y YT S<RI H Gl gb1gdl ol “sa” Td Bhad CRIRI Bl WRIG-ThRIRed o HITHd ST 7,
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R gR1gd # o1 T8 RIPGrd & uyrd gie &1 e gair, forad g8 R & SigeR gedrl T 3R
DR g Aifey foar mam 1|

fIUTT ) S HRAATe! & U aUIT SUASY HICUThd J1&d Td Ado-e Hidl 9 Ul STHBRT T8
Tohd 4l ¢ foh RIA R IH: e &1 R ST g3 8
TR0 & ey H A fagar iR sifieg IR widHur sufed o

1. SRUI A3 feH & UYTd HRAS
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o &1 HRUT I3 AT & YT U= Closure Order TR foram mar? afe &t a
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o AN YA: HelTer e T, il FaHTT gRT 1- BRas i T 41 fob SLvit? Sueisy
SFSRI & HTIR NH-79 YT P15 8 1ger I: R fhT S a1 39 RUd Ih15
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1 0 9 Annexure- R-11

Complaint Verificalipn Report

Ref- Complaint was received through mal) from Sh, Aman |

following units- =
Jai Bajrang Tire Retrading, Iras Choraya, Bhilwara
Jai Bajrang Tyre Retreading, NI-79 Neay )

9
o

L

During the visit,  Complainant was conlacte
complainant did not attend the call, Thereafter, Inspection of the
the complaint received.

During the visit Jai Bajrang Tyre R\“l‘t‘x\ullng, NH-79 Ne

A O
©r —~ 23.02. 260g dha regarding th iieyay operation of the

anali Uovnnrnynn mandir, Bhilwara,

d tulq)lmnicnlly by the

undersigned, however,
sald units are

carried out in reference to

was found closed. ar Planaji Duvnnmynn mandir, Bhilwara,
2. During the visit Jai Bajrang Tyre Retreading, 1ras .
I'inding) of the visit are as undor- B s Choraya, Bhilwara was found operational and the
| a. Name of the Industr T
‘ y M/s Jai Bajrang Tyre Retreading
1. b. Address of the industry qu Bhil
aya, liwara.
¢. Mobile m3
[ N Date of inspection 06-‘5‘03.2026
Name and Designation of the person Sh. Pr
F 3, Pusivnmg! . Prakash Chand lohar, Prop
4. | Type of industry Tyre Retreading
; Iggctlc/g(()):")l’rlofcl/ng::If(}:;);Otl ' As per the RSPCB office order dated
. ang e her 30.01.2026, Tyre Retreading units fall under
. the white category. (Sr. no. 148)
6. | Status of operation:- Operational
Observations made During Visit:-
1. Atthe timo-. of inspe_ction, the unit was found engaged in cold tyre retreading activity.
The following machinery was observed installed at the unit premises:-
a. Tyre buffing machine.
b. Cold curing chambers (electric chambers).
7. 2. During inspection, the unit was found carrying out cold tyre retreading process

through electric curing chambers,

3. No hot vulcanization system such as vulcanizing press, boiler, steam generation
system was found installed at the unit premises.

4. As per the RSPCB Office Order dated 30.01 2026, Tyre Retreading units fall under the

White Category (Sr. No. 148).

Submitted for the information and further necessary action.

EX
(Jitendr Sifigh Meena)
Asst. Environmenthl Engineer

C/s

ak Pfanetwal)

Regional Officer

49
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levation: 435.74+3.11m
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1 1 1 Annexure- R-12 51

Rajasthan State Pollution Control Board é", LiFE

Headquarter, 4, Institutional Area, JhalanaDoongri, Jalpur-302004 %ﬂ lé,r,‘s‘,:g'.%%
Phone :0141-27168049,2716800 e-mall : member-secretary@rpcb.nic.in
HelpLineNo. : 0141-2716877

F-12 (PSC - 65)/RSPCB/ 3087 Date: 30.1. 24

Office Order

In compliance to the directions of CPCB, the State Board has adopted the revised categorization
issued by CPCB for classification of sectors under Red, Orange, Green, White and Blue categories
vide office order dated 21.01.2026.

In continuation to that, the revised competent authority for grant, refusal and revocation of
Consent to Establish/ Operate under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974/ Air (Prevention and Control of Pollution) Act. 1981. Authorization under the
Hazardous Waste Management (Handling and Trans-boundary Movement) Rules, 2016.
Authorization under the Bio-Medical Waste (Management and Handling) Rules, 2016, and Plastic
Waste Management Rules, 2016 shall be as per Annexure-A.

This office order shall come into effect from 01.02.2026 and supersedes all other office
orders/circular/notification regarding delegation of power.

This bears approval of competent authority.

Enclosed: As above. ' Vﬁ/
(Kapil Chandrawal)
Member Secretary
F-12 (PSC - 65)/RSPCB/ Date:

Copy to the following for information & necessary action: -

1.

SMNSLEWN

P.S. to Chairperson, RSPCB, Jaipur

Sr. P.A. to Member Secretary, RSPCB, Jaipur

Joint Secretary, RSPCB, Jaipur

CEE-I, CEE-1L, RSPCB, Jaipur.

ACEE-I, ACEE-II, CSO, RSPCB, Jaipur.

CAO, RSPCB, Jaipur.

All GICs, RSPCB, Jaipur to enforce the same.

All Regional Officers, RSPCB to enforce the same.

ACP-IT, RSPCB with a direction to upload prominently on the State Board’s Website and
also to incorporate in MIS-2,

10. Master File,

i)
Member Secretary



112

CPCB Sector

S.No. Of
RSPCB

Manufacturing of Automobile
(integrated Facility)

Asbestos and asbestos based
industries

Almirah, Grill Manufacturing
(Dry Mechanical Process)

BAKERY, CONFECTIONERY
AND SWEETS PRODCTS

CPCB Category

Power Delegation

Head
Office

Regional Office

250 Cr

<50 Cr

Head Office

Regional Office

4.1

Bakery/Confectionery, Sweets
with production capacity>1
TPD

4.2

Bakery/Confectionery, Sweets
with production capacity>1
TPD(using cleaner/gaeseous
fuel)

BRICK MANUFACTURING

ORANGE

Regional Office

Regional Office

5.1

Brick Klin using coal as fuel

ORANGE

Regional Office

5.2

Brick Klin using biomass as
‘FI'I ﬂ]

ORANGE

Regional Office

5.3

Tunnel brick kilns(gas fired)

ORANGE

Regional Office

MANUFACTURING OF
AUTOCLAVED AERATED
CONCERETE (AAC)/ BRICKS/
BLOCKS

6.1

AAC bricks/blocks
manufacturing using coal as
fuel (12 TPD and above)

6.2

AAC bricks/ blocks
manufacturing using coal as
fuel (less than 12 TPD )

ORANGE

Head Office

Regional Office

6.3

AAC bricks/blocks
manufacturing using biomass
as fuel

ORANGE

Regional Office

6.4

AAC bricks/blocks
manufacturing using gas as
fuel

ORANGE

Regional Office

FLY ASH BRICKS/BLOCK
MANUFACTURING

7.1

Fly ash bricks/ block
manufacturing (with boiler)

16

7.2

Fly ash bricks/ block
manufacturing (without
boiler)

MANUFACTURING OF
NON-ALCOHOLIC
BEVERAGES

8.1

Waste Water generation >100
KLD

65

ORANGE

Regional Office

Regional Office

Regional Office

52
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8.2

Waste Water generation <100
KLD

ORANGE

Regional Office

BATTERY MANUFACTURING

9.1

Lead Acid Battery
Manufacturing (excluding
assembling and charging of
lead acid Battery in
micro-scale)

36

9.2

10

Dry Cell Battery
Manufacturing (excluding
manufacturing of electrodes)
and assembling & charging of
acid lead battery on micro
scale

Head Office

ORANGE

Battery manufactruring
without boiler(excluding lead
acid battery)-Assembling

Head Office

Briquette manufacturing (coal/
biomass/coke)

16

Regional Office

11

Assembly of Bicycles, Baby
carriages and other small non
motorizing vehicles

Regional Office

WHITE

Regional Office

12

Bailing(hydraulic press)of
waste papers

WHITE

Regional Office

13

Biofertilizer and
bio-pesticides without using
inorganic chemicals

WHITE

Regional Office

14

Block making for printing
without foundry(excluding
wooden block making)

WHITE

Regional Office

15

Flavoured betel nuts
production/grinding
(completely dry mechanical
operations)

15

WHITE

Regional Office

16

Manufacturing of shoe
brush and wire brush

25

WHITE

Regional Office

17

MANUFACTURING OF
INDUSTRIAL CARBON
INCLUDING ELECTRODES AND
GRAPHITE BLOCK ACTIVATED
CARBON, CARBON BLACK

17.1

Carbon black
manufacturing(excluding tyre
pyrolysis)

27

17.2

Industrial carbon including
electodes & graphic blocks and
calcined pet coke

27

250 Cr

<50 Cr

17.3

Activated carbon
manufacturing (with steam
activation)

27

250 Cr

<50Cr

ORANGE

250 Cr

<50Cr

18

INORGANIC CHEMICALS

53
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18.1

Basic inorganic chemicals and
electrochemicals and its
derivaties including
manufacturing of acid

18.2

Phosphorous and its
comounds, including
phosphorous rock processing

54 & 55

18.3

Chlorates, per-chlorates &
peroxides

18.4

Chlorine, flourine, bromine,
iodine and their compounds

19

Coke oven plant, coal
liquefaction, coal tar
distillation and fuel gas
making

12/13.

20

CEMENT PLANT (17 categories)

20.1

With co-processing with
CPP(Captive Power Plant)

20.2

With co-processing without
CPP

20.3

Without co-processing with
CPP

20.4

Without co-processing without
CPP

>50Cr <50Cr
>50Cr <50Cr
>50Cr <50Cr
=250 Cr <50Cr
>50Cr <50Cr

Head Office

Head Office

Head Office

20.5

Stand-alone grinding units
with CPP

Medium and
Large

Micro & Small

20.6

Stand-alone grinding units

Head Office

Medium and

Micro & Small

without CPP Large
20.7 Bulk temeals for storage and Regional Office
packaging of cement
21 |CHLOR ALKALI
21.1 | Chlor alkali 250Cr <50 Cr
21.2 | Chlor alkali using washed salt =250 Cr <50Cr
21.3 Chlor alkali using cleaner/ > 50 Cr <50 Cr
gaseous fuel
Chlor alkali using cleaner/
214 > <
gaseous fuel and washed salt S0 Cr S0 Cr
Manufacturing of compact disc
99 computer(C]?/DVD)/cassettee 17 Regional Office
manufacturing /reel
manufacturing
23 MANUFACTURING OF COIR/COIR
PITH AND COIR PRODUCT
23.1 Co.l r l?leach?ng and dyeing/ ORANGE Regional Office
printing units
23.2 CO{I‘ fibre /plt.h processing Regional Office
units generating effluent
Coir fibre /pith processing and
93,3 |orManufacturing of coir 23 WHITE Regional Office

products from coir(only dry
process)

54
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24

CERAMICS

24.1

Ceramics/Glass/Earthern
potteries and tile
manufacturing using coal/oil
fired kilns(fuel comsumption:
12 TPD and above)

11

250 Cr

24.2

Ceramics/Glass/Earthern
potteries and tile
manufacturing using coal/oil
fired kilns(fuel comsumption:
Less than 12 TPD )

<50 Cr

ORANGE

Regional Office

24.3

Ceramics/Glass/Earthern
potteries and tile
manufacturing using coal/oil
fired kilns(using gas fired
kilns)/tunnel kiln

ORANGE

244

Ceramics/Glass/Earthern
potteries and tile
manufacturing (using only
electrical kiln)

30

Regional Office

25

Coal Washeries

13

Regional Office

ORANGE

Regional Office

26

Liquid floor cleaner, black
phenyl, liquid soap, glycerol
mono-stearate manufacturing

49

ORANGE

27

Phenyl/tolet cleaner
formulation and bottling

49

Regional Office

28

Cashew nut processing

10

Regional Office

ORANGE

Regional Office

29

COFEE SEEDS PROCESSING
INDUSTRY

29.1

Coffee seeds processing (wet
proess)

15

ORANGE

29.2

Coffee seeds processing with
eco-pulper

Regional Office

30

Manufacturing of Candy

Regional Office

31

Cardboard or corrugated box
and paper products(excluding
paper or pulp manufacturing
and without using boilers)

13

Regional Office

WHITE

32

Manufacturing of precast
Cement products(without
using asbestos/boiler/steam/
curing)like pipe, pillar, jafri,
well ring, block/tiles etc.
(should be done in closed
covered shed to control
fugitive emissions)

15

Regional Office

33

Manufacturing of Ceramic
Colour by mixing & blending
only(not using boiler and
waste water recycling process)

Regional Office

34

CHILLING PLANT, COLD
STORAGE AND ICE-MAKING

Regional Office

55
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34.1 |Chilling plant

34.2 |Cold Storage

45

Regional Office

- Ice Making

Regional Office

Decoration of Ceramic Cups
35 .
and plates by electric furnace

22

Regional Office

36 |Ready mix Cement Concrete

56

Regional Office

- CO2 recovery Plant

Regional Office

Assembly of air coolers/
38 [Conditioners, repairing and
servicing

Regional Office

WHITE

Regional Office

Chalk making from plaster
of Paris(only casting

39 |without boilers
etc.sundrvine/electrical
oven)

WHITE

Regional Office

Standalone manufacturing of
Concrete admixtures up to
1000 MT per Month capacity by
physical mixing(without boiler
and reactor and no generation
of wastewater)

40

56

WHITE

Regional Office

Used Cooking 0il(UCO)

41 .
collection centres

53

WHITE

Regional Office

DYES, DYE INTERMEDIATES

42 AND PIGMENT PRODUCTIONS

Dyes, Dye intermediates and
42.1 [pigments produced by
chemical synthesis

250 Cr

Natural Dye and pigments
42.2 |requiring acidic/alkaline
solvent extraction

<50Cr

250 Cr

Natural Dye and pigments not
42.3 [requiring acidic/alkaline
solvent extraction

<50 Cr

ORANGE

Regional Office

SYNTHETIC DETERGENT AND

43 SOAPS

85

Synthestic detergents and
43.1 |soaps(wastewater generation >
100 KLD)

1N

Synthestic detergents and
43.2 [soaps(wastewater generation <
100 KL.D)

Regional Office

ORANGE

Synthestic detergents and

43.3 .
soaps(only formulation)

Regional Office

Soap
43.4 |manufacturing(handmade-wit
hout steam boiling/boiler)

64

Regional Office

WHITE

Regional Office

DISTILLERIES AND

44 FERMENTATION INDUSTRIES

44.1 |Distillery(Molasses based)

19

Head Office

44.2 |Distillery(Grain based)

24

Head Office

56
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44.3

Distillery(Grain based) with
Distiller's Dried Grains with
Soluble(DDGS) as by-product

250 Cr

44.4

Standalone yeast
manufacturing units

<50Cr

250 Cr

44.5

Breweries and malteries
industry(with
fermentation)-wastewater
generation > 100 KLD

<50Cr

=250 Cr

44.6

Breweries and malteries
industry(with
fermentation)-wastewater
generation <100 KLD

<50Cr

ORANGE 250 Cr

44.7

Potable alcohol by blending,
bottling of alcohol products

<50 Cr

72

45

Disel Pump repairing and
servicing(complete mechanical
dry process)

Regional Office

11 WHITE

46

Manufacturing of Explosives,
detonators, fuses etc

Regional Office

38 2 50 Cr

47

Manufacturing of coated
Electrode

<50Cr

14

Emry powder (fine dust of
sand) manufacturing

Regional Office

49

Electric lamp(bulb) and CFL
manufacturing by assembling
only

Regional Office

12 WHITE

Regional Office

50

Electrical and electronic item
assembling(completely dry
process)

13 WHITE

Regional Office

51

Engineering and fabrication
units(dry process without any
heat treatment/metal surface
finishing operations/painting

14 WHITE

Regional Office

52

FIBRE GLASS(FIBRE
REINFORCED PLASTIC)
PRODUCTION

52.1

Fibre glass (containing lead)
prodction and processing
(excluding moulding)

20 ORANGE

Regional Office

52.2

Fibre glass(without
lead)prodction and
processing(excluding
moulding)

ORANGE

Regional Office

53

Manufacturing of Fire crackers
including improved crackers/
green crackers setc.

106 ORANGE

Regional Office

54

SYNTHETIC FIBRES
MANUFACTURING

54.1

Synthetic fibres-PSF&PFY,
generated from petrochemical

57
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54.2

Synthetic Fibres including
rayon, tyre cord, viscose
filament yarn/staple fibre,
acrylic fibres

Head Office

54.3

55.1

Synthetic Fibres including
rayon, tyre cord, viscose
filament yarn/staple fibre,
acrylic fibres using cleaner/
gaseous fuel

Head Office

ISl FERTILIZERS PRODUCTION

Fertilizers(Urea)

Head Office

55.2

Fertilizers(Calcium
Ammonium Nitrate/
Ammonium Nitrate)

=250 Cr

<50Cr

55.3

Fertilizers(NPK)

250 Cr

<50 Cr

55.4

Fertilizers(Straight Phoshatic
Fertilizers)

250 Cr

<50 Cr

55.5

Fertilizer(garulation/
formulation/
blending)generating
wastewater through floor
washings, cooling towers etc)

ORANGE

Regional Office

55.6

Fertilizer(garulation/
formulation/blending)not
generating waste water

25

ORANGE

Regional Office

56

FOOD AND FOOD PROCESSING
INCLUDING FRUITS AND
VEGETABLE PROCESSING

56.1

Waste water generation >10
KLD

30

ORANGE

Regional Office

56.2

Waste water generation <10
KLD

Regional Office

57

FISH FEED, POULTRY FEED
AND CATTLE FEED

57.1

Fish feed, poultry feed and
cattle feed(with boiler)

26

ORANGE

Regional Office

57.2

Fish feed, poultry feed and
cattle feed(without boiler)

Regional Office

58

Fish processing and
packing(excluding chilling of
fishes)

27

ORANGE

Regional Office

59

MANUFACTURING OF
MODULAR WOODEN
FURNITURE

58
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59.1

Modular wooden furniture
from particle board,
MDF,swan timber etc Celing
tiles/partition board from saw
dust, wood chips etc and other
agricultural waste using
synthetic adhesive resin,
wooden box making(with
Bolier)

63

ORANGE

59.2

Modular wooden furniture
from particle board,
MDF,swan timber etc Celing
tiles/partition board from saw
dust, wood chips etc and other
agricultural waste using
synthetic adhesive resin,
wooden box making(without
Bolier)

45

Regional Office

60

CARPENTRY & WOODEN
FURNITURE MANUFACTURING

Regional Office

60.1

Carpentry & wooden furniture
manufacturing with spray
painting (exluding saw
mill)with the help of
electrical(motorized)
machines such as electrical
wood planner, steel saw
cutting circular blade, etc

14

60.2

Carpentry & wooden furniture
manufacturing without spray
painting (excluding saw
mill)with the help of
electrical(motorized)
machines such as electrical
wood planner, steel saw
cutting circular blade, etc

14

Regional Office

WHITE

61

Foam Manufacturing

72

Regional Office

62

Flour mills(dry process)

38

Regional Office

63

STEEL FURNITURE INDUSTRY

Regional Office

Steel furniture with spray
painting

63.2

Steel furniture without spray
painting

39

Regional Office

WHITE

Regional Office

64

MANUFACTURING OF GLUE
AND GELATIN

64.1

Manufacturing of glue and
gelatin using coal/liquid fuel

39

64.2

Manufacturing of glue and
gelatin by using biomass/
cleaner fuel

Regional Office

ORANGE

Regional Office

59
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65

MANUFACTURING OF

GLASS(INCLUDING PRINTING
OR ETCHING OF GLASS SHEET
USING HYDROFLUORIC ACID)

65.1

Manufacturing of glass(oil/coal
fired)

52

ORANGE

Regional Office

65.2

Manufacturing of glass(gas
fired)

52

ORANGE

Regional Office

66

Producer Gas Plant using
conventional coal Gasification

77

ORANGE

Regional Office

67

COMPRESSED BIOGAS(CBG)/
BIO_CNG PLANTS

67.1

CBG plants irrespective of feed
stock-MSW, agro-residue,
energy crops/grass/weeds,
animal waste, press mud, etc
(apart from industrial/process
waste) generating wastewater
of 50 KLD or above.

18

67.2

CBG plants irrespective of feed
stock-MSW, agro-residue,
energy crops/grass/weeds,
animal waste, press mud etc
(apart from industrial/process
waste) generating wastewater
less than 50 KLD

67.3

CBG plants irrespective of feed
stock-MSW, agro-residue,
energy crops/grass/weeds,
animal waste, press mud, etc
(apart from industrial/process
waste), not discharging any
wastewater and producing
by-product-(i) Fermented
Organic Manure (FOM)/Liquid
Fermented Organic
Manure(LFOM)/enriched
manure and/or (ii) Briquette/
pellet using fuel.

67.4

CBG plants irrespective of feed
stock-MSW, agro-residue,
energy crops/grass/weeds,
animal waste, press mud, etc
(apart from industrial/process
waste), not discharging any
wastewater and producing
by-product-(i) Fermented
Organic Manure(FOM)/Liquid
Fermented Organic
Manure(LFOM)/enriched
manure and/or (ii) Briquette/
pellet using electricity.

WHITE

Head Office

Regional Office

Regional Office

Regional Office

60
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67.5

68.1

[CBG plants based on

industrial/process waste

STANDALONE PRODUCTION
OF HYDROGEN AND/OR
AMMONIA(WITHOUT CAPTIVE
POWER PLANTS USING FOSSIL
FUEL)

Integrated unit for production
of Ammonia through
Hydrogen generated by
pyrolysis/gasification

68.2

Integrated unit for production
of Ammonia through
Hydrogen generated by
electrolysis renewable
energy(capacity > 15 TPD)

=

68.3

Integrated unit for production
of Ammonia through
Hydrogen generated by
electrolysis renewable
energy(capacity < 15 TPD

ORANGE

68.4

Hydrogen production through
pyrolysis/gasification

68.5

Hydrogen production through
electrolysis using
raw/seawater and renewable
energy(capacity > 2.5 TPD)

ORANGE

Regional Office
Head Office
Head Office

Regional Office
Head Office

Regional Office

68.6

Hydrogen production through
electrolysis using raw/
seawater and renewable
energy(capacity< 2.5 TPD)

Regional Office

68.7

Hydrogen production through
electrolysis(using renewable
energy)on BOO/BOOT/BOT,
mode etc, located in the
premises of end use industry
and directly using
de-mineralized water & other
utilites(cooling tower, ETP
etc,)sourced from end user
industry

WHITE

Regional Office

69

Glue from starch(physical
mixing)with Gas/elecrically
operated oven/boiler

31

Regional Office

70

Gold and silver
smithy(purification with
smelting operation and
sulphuric acid polishing
Operation) (using less or equal
to 1 litre of sulphuric acid/
nitric acid per month)

101

Regional Office

61
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products(integrated project)

Compressed oxygen Gas from
crude liquid oxygen (without
71 |use of any solvents and by 9 WHITE Regional Office
maintaining pressure &
temperature only for
separation of other gases.
7 |Glass and ampules and vials 18 WHITE Regional Office
making from glass tubes
73 |Ground nut decorticating 20 WHITE Regional Office
74 |Medical Oxygen 26 WHITE Regional Office
75 |HOT MIX PLANTS
75.1 |Hot mix plants using oil as fuel 42 ORANGE Regional Office
759 Hot mix plants using gaseous ORANGE Regional Office
as fuel
Hazardous waste
pre-processing/processing
76 |facility including spent acid 30 Head Office
processing spent solvent
recovery etc
Handloom/ Carpet
77 |weaving(without dying and 21 WHITE Regional Office
bleaching operation)
78 |Ice cream manufacturing units 44 ORANGE Regional Office
79 |Printing ink Manufacturing 74 ORANGE Regional Office
Manufacturing scientific and
80 |mathematical 33 WHITE Regional Office
instrument(assembling only)
81 |JUTE PROCESSING
.]ute processing(with dyeing/ ORANGE Regional Office
with boiler)
ute processing(without .
81.2 {lyeill:g /Withouf hoslon 47 _ Regional Office
Manufacturing of products
81.3 |from jute(without dyeing/ 64 WHITE Regional Office
without boiler)
82 I:ime Ipanufacturing (using 48 ORANGE Regional Office
lime Kkiln)
Leather foot wear and Leather
83 [products(excluding tanning 37 WHITE Regional Office
and hide processing)
Manufacturing of optical
84 |Lenses(using electrical 39 Regional Office
furnace)
Leather cutting and
85 [stiching(more than 10 machine 22 WHITE Regional Office
and using motor)
-Mobile towers using genset(s) ; Regional Office
87 MILK PROCESS AND DAIRY
PRODUCTS
871 Milk Processes and dairy 15 _ Large Micro, Small &

Medium

62



123

Dairy and dairy
products(small scale

87.2 |units)using coal/biomass as 250Cr <50Cr
fuel(Wastewater generation >
100 KLD)
Dairy and dairy
products(small scale
87.3 |units)using coal/biomass as ORANGE Regional Office
fuel(Wastewater generation <
100 KLD)
Dairy and dairy
87.4 |products(small scale 20 ORANGE Regional Office
units)using PNG as fuel
38 MINING AND ORE
BENEFICATION
88.1 |Open- cast mining 43 >50 Ha <50 Ha
88.2 lunderground coal mining >50 Ha <50 Ha
383 Mining of maj:or minerals and 50 Ha <50 Ha
ore benefication
Mining of minor minerals
88.4 |(except Sand/riverbed ORANGE >50 Ha <50 Ha
material mining)
gg.5 | Grinding, processing and 62 ORANGE Regional Office
screening of minor minerals
89 Manufacturing of Mirror from 50 ORANGE Regional Office
sheet glass
Mineral processing, industries
gp [imvolving ore sintering, 61 ORANGE Regional Office
pelletisting, grinding &
pulverization
g1 [Malteries (without ORANGE Regional Office
fermentation)
92 Manufacturing of Mosquito 54 ORANGE Regional Office
repellent & Coil
93 |Organic Manure(Physical 28 WHITE Regional Office
mixing)
94 |Packing of powdered Milk 29 WHITE Regional Office
IRON & STEEL (PRIMARY
95 PROCESSING FROM ORE,
INTEGRATED STEEL PLANT
AND SPONGE IRON UNITS)
951 Integrated iron and steel 34 Head Office
plants
95.2 Standialope sintering/ Head Office
palletisation
95.3 Sponge iron with CPP(Captive Head Office
Power Plant)
95.4 |Sponge iron without CPP Head Office
95.5 Stand alone coke oven gas Head Office
plants
96 |ALUMINIUM PROCESSING
96.1 |Aluminium Refinery Head Office

63
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96.2

Aluminium Smelter

Head Office

97

Copper Smelter

Head Office

98

Zinc Smelter

Head Office

99

FERROUS AND NON-FERROUS
METAL, SECONDARY
PROCESSING UNITS
INVOLVING DIFFERENT
FURNACES THROUGH
MELTING, REFINING, CASTING
ALLOY-MAKING

99.1

All ferrous and Non-ferrous
metal secondary processing/
reprocessing units involving
different furnaces through
melting, refining, casting, alloy
making(using coal/liquid fuels)

77

Head Office

99.2

Ferrous and Non-ferrous metal
secondary processing/
reprocessing units involving
different furnaces through
melting, refining, casting, alloy
making(using cleaner fuels/
electricity)

Regional Office
(Furnace capacity
<10TPH)

* TPH= Ton Per
Heat

ORANGE Head Office

Regional Office
(Furnace capacity
<10TPH)

* TPH= Ton Per
Heat

100

Aluminium & copper
extraction from scrap using an
oil-fired furnace(dry process
only)

ORANGE 250 Cr

<50 Cr

101

INDUSTRY OR PROCESS
INVOLVING METAL SURFACE
TREATMENT OR PROCESS/
HEAT TREATMENT

101.1

Industry or process involving
metal surface treatment or
process such as pickling
/electroplating/paint
stripping/heat treatment using
cyanide bath/ phosphating or
finishing and
anodizing/enamellings/galvaniz

32

250 Cr

101.2

Plasma electrolytic polishing
(electroplating)

<50 Cr

ORANGE 250 Cr

101.3

Heat treatment using furnace
(without cyaniding)

<50 Cr

101.4

Heat treatment with any of the
new technology like
ultrasound probe, induction
hardening, ionization beam,
gas carburizing etc.

Regional Office

102

FORGING OF FERROUS AND
NON-FERROUS METALS

Regional Office

102.1

Forging of ferrous and
non-ferrous metals using

liquid fuel

32

ORANGE

Regional Office
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Forging of ferrous and

102.2|non-ferrous metals using ORANGE Regional Office
gaseous fuel
Forging of ferrous and
102.3[non-ferrous metals using ORANGE Regional Office
electricity
Forging of ferrous and
102.4|Ro-ferrous metals (cold Regional Office
forging without any heat
treatment)
103 |ROLLING MILLS
103.1|Rolling and pickling 31 250 Cr <50Cr
103.2|Rolling mills(oil and coal fired) 250Cr <50Cr
103.3|Rolling mills(gas fired) Regional Office
103.4 Cold rolling mill(without heat 17 WHITE Regional Office
treatment)
104 |[FOUNDRY OPERATIONS
Head Office Regional Office
(Furnace .
capacity (Furnace capacity
104.1|Cupola furnace 46 ORANGE <10TPH)
>10TPH) "
* _ TPH= Ton Per
TPH= Ton Heat
Per Heat
Head Office Regional Office
(Furnace .
it (Furnace capacity
104.2 (Induction furnace/arc furnace 31 ORANGE Eigi‘;H}; <10TPH)
. rr * TPH= Ton Per
TPH= Ton Heat
Per Heat
105 |WIRE DRAWING AND WIRE
NETTING
105.1 er? dravtnng fmd.wn'e 97 Regional Office
netting(with pickling)
Wire drawing and wire
105.2 |netting(without pickling and Regional Office
with heat treatment)
Wire drawing and wire
105.3[netting(without pickling and 43 WHITE Regional Office
without heat treatment)
106 Die-casting/extrusion process Regional Office
only
Manufacturing of aluminium
utensils from aluminium
107 circles pres§lng/Brass and l.)ell 42 Regional Office
Metal utensils manufacturing
from circles(dry mechanical
operation only)
108 Manufacturing of Metal caps 24 WHITE Regional Office

containers etc
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109

Formulation/palletisation of
camphor tablets, Naphthalene
balls from camphor/
naphthalene powders

34

ORANGE

Regional Office

110

Organic and inorganic
Nutrients by physical
mixing(without boiler and
without any reactor)

27

WHITE

Regional Office

111

ORGANIC CHEMICALS
INCLUDING HELOGENATED
HYDROCARBONS

1111

Organic chemicals including
halogenated
hydrocarbons(using solid/
liquid fuel)

21

111.2

Organic chemicals including
halogenated
hydrocarbons(using cleaner
fuel)

112

0il and gas extraction
(offshore & onshore extraction
through drilling wells) Coal
Bed Methane(CBM) drilling
and shale gas, including group
gathering stations (GGS)etc.

46

113

EDIBLE OIL MILLS

250 Cr

<50Cr

250 Cr

<50 Cr

Regional Office

1131

Vegetable oil manufacturing
including solvent extraction
and refinery/ hydrogenated
oils

75

ORANGE

113.2

0il Mills Ghani and extraction
without boiler (no refining/
hydrogenation)

47

114

POWER GENERATION PLANTS

1141

Power plants based on coal

38

114.2

Power plants based on liquid
fuel

114.3

Biomass-based power plants

114.4

Nuclear energy-bsed power
plants(>220 MW)

45

114.5

Nuclear energy-bsed power
plants(up to 220 MW)

114.6

Gas-based power plants

115

PULP & PAPER (AGRO &
WOOD)

1151

Manufacturing of bleached
chemical pulp, papers and
paperboards

62

250 Cr

<50 Cr

Regional Office

Head Office

Head Office

Head Office

Regional Office
(<25MW)

Head Office

Head Office

Head Office

250 Cr

<50Cr
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115.2

Unbleached or Totally
Chlorine Free (TCF) bleaching
for manufacturing of chemical
pulp, papers and paperboards

115.3

Bleached grades of chemical
pulp, paper and paperboard
having Totally Chlorine Free
(TCF) bleaching

116

PULP & PAPER (RECYCLED
FIBRE/ WASTE PAPER BASED)

116.1

Pulp & Paper(with bleaching)

116.2

Pulp & Paper(without
bleaching, capacity>15 TPD

116.3

Pulp & Paper(without
bleaching, capacity <15 TPD

ORANGE

250 Cr

<50 Cr

250 Cr

<50 Cr

Head Office

Head Office

Head Office

Regional Office

117

MANUFACTURING OF PAINTS,
VARNISHES

1171

Manufacturing of
solvent-based plants/varnish

117.2

Manufacturing of water-based
paints

117.3

Manufacturing of powder
coating

117.4

Manufacturing of Paint and
varnishes(only blending and
mixing)

55 ORANGE

250 Cr

<50Cr

250 Cr

<50Cr

250 Cr

<50 Cr

Regional Office

118

PESTICIDE INDUSTRIES

118.1

Pesticide technical(organic
chemical bsed)

51

118.2

Pesticide technical(inorganic
chemical based like Zinc
Phosphide and Aluminium
Phosphide)

118.3

Pesticide formulation
industries(Liquid formulation
only)having boiler/
thermopack

118.4

Pesticide formulation
industries(Liquid formulation
only)without having boiler/
thermopack

ORANGE

118.5

Pesticide formulation
industries(having both liquid
and dry formulation or dry
formulation only)without
having boiler/thermopack

118.6

Pesticide formulation
industries(having both liquid
and dry formulation or dry
formulation only)having
boiler/thermopack

Head Office

Head Office

Regional Office

Regional Office

Regional Office

Regional Office
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119

Photographic film and its
chemicals

56

ORANGE

120

Petroleum oil refineries

48

121

PETROCHEMICALS

1211

Petrochemicals (Naphtha
cracker)

52

121.2

Petrochemicals(Gas cracker)

121.3

Petrochemicals(without
cracker)

121.4

Petrochemicals(without
cracker and using cleaner/
gaseous fuel)

122

MANUFACTURING OF
LUBRICATING OILS, GREASE
AND PETROLEUM- BASED
PRODUCTS

Head Office

Head Office

Head Office

Head Office

Head Office

Head Office

122.1

Manufacturing of lubricating
oils, grease and petroleum
based products

41

ORANGE

122.2

Manufacturing of lubricating
oils, grease and petroleum
based products(only blending)

38

123

PHARMACEUTICAL INDUSTRY

123.1

Pharmaceuticals
manufacturing

53

123.2

Pharmaceuticals
manufacturing using cleaner/
gaseous fuel

123.3

Pharmaceuticals (formulation)

69

ORANGE

250 Cr

<50 Cr

Regional Office

Head Office

Head Office

Regional Office

123.4

Pharmaceuticals
(formulation)using cleaner/
gaseous fuel

ORANGE

Regional Office

123.5

Vaccine manufacturing

110

ORANGE

Regional Office

123.6

Vaccine manufacturing using
cleaner/gaseous fuel

ORANGE

Regional Office

123.7

Pharmaceutical R & D facilities

69

ORANGE

Regional Office

123.8

Ayurvedic or unani medicines
manufacturing

ORANGE

Regional Office

123.9

Ayurvedic or unani medicines
manufacturing using cleaner
fuel

ORANGE

123.1

Ayurvedic or unani medicines
manufacturing(without boiler)

124

Digital Printing on flex/ vinyl,
PVC etc (more than 5 machine)

37

125

Spray Painting, Paint baking
Paint shipping

82

126

Plywood/ board manufacturing
(including Veneer and
laminate) with biomass fired
boiler/ thermic fluid heater
(without resin plant)

71

ORANGE

Regional Office

Regional Office

Regional Office

Regional Office

Regional Office
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127

Printing press(newspaper,
books, magazines, etc/Gravure
printing

76

ORANGE

128

Manufacturing of bi-axially
oriented Polypropylene(PP)
film along with metalizing
operations

Regional Office

129

Pulse/Dal Mills

21

Regional Office

130

Insulation and other coated
Papers(excluding paper or
pipe manufacturing)

35

Regional Office

131

Packaging materials
manufacturing from
non-ashestos fibre, vegetable
fibre yarn

48

Regional Office

132

Polythene and plastic
processed products
manufacturing(virgin/
compostable plastic)

50

Regional Office

133

Poultry, pigger and hatchery

51

Regional Office

134

Puffed rice(muri)(using gas)

51

Regional Office

135

Biscuit trays etc from rolled
PVC sheet(using automatic
vacuum forming machines)

Regional Office

WHITE

Regional Office

136

Fountain Pen manufacturing
by assembly only

17

WHITE

Regional Office

137

Glass Putty and sealent(by
mixing with machine only)

19

WHITE

Regional Office

138

Manufacturing of PaperPins,
U-Clips, etc

30

WHITE

Regional Office

139

Solar Power generation
through solar photovaltic cell
and wind power

35

WHITE

Regional Office

140

Synthetic Rubber excluding
molding

88

ORANGE

Regional Office

141

REFRACTORIES

141.1

Refractories based on coal/
liquid fuel(fuel consumption:
12 TPD and above)

11

141.2

Refractories based on coal/
liquid fuel(fuel consumption:
less thab 12 TPD

Regional Office

ORANGE

Regional Office

141.3

Refractories based on cleaner
fuel

ORANGE

Regional Office

142

RUBBER PRODUCTS
MANUFACTURING

142.1

Tyre and tube manufacturing

R-73
0-88

ORANGE

250 Cr

<50Cr

142.2

Tyre and tubes vulcanization/
hot retreading

94

ORANGE

Regional Office
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142.3

Rubber goods industry(with
solid fuel/oil-based boiler)

ORANGE

Regional Office

142.4

Rubber goods industry(with
gas-based boiler)

61

Regional Office

143

SYNTHETIC RESIN

Regional Office

143.1

Synthetic resins
manufacturing

86

Regional Office

143.2

Synthetic resins
manufacturing(using only
gaseous fuel)

ORANGE

Regional Office

144

Blending of melamine Resins &
different powder, additives by
physical mixing, including
phenolic resin(without boiler)

10

Regional Office

145

RICE MILLS

145.1

Parboiled rice mill(with
soaking and steam/drier)

68

ORANGE

Regional Office

145.2

Raw rice mill(without soaking
and stean/drier/hullers)

60

Regional Office

146

Repairing of electric motors
and generators(dry
mechanical process)

31

WHITE

Regional Office

147

Manufacturing of plastic or
cotton rope

32

WHITE

Regional Office

148

Tyre Retraders

70

WHITE

Regional Office

94

RECYCLING AND
REPROCESSING SECTOR

149

INDUSTRIES ENGAGED IN
RECYCLING/REPROCESSING/
RECOVERY/REUSE OF
HAZARDOUS WASTE UNDER
SCHEDULE IV OF
H&OW(M&TBM)RULES-2016-IT
EMS, NAMELY, SPENT
CATALYSTS CONTAINING
NICKEL, CADMIUM, ZINC,
COPPER, ARSENIC, VANADIUM
AND COBALT INCLUDING DRY
BATTERY(EXCEPT LEAD) AND
CLEARED METEL CATALYST

149.1

Hydro & pyro metallurgy

30

Large &
Medium

Small

149.2

Hydro & pyro metallurgy(using
cleaner/gaseous fuels &
without crushing of materials)

Large &
Medium

Small

149.3

Pyro metallurgy(using coal /
liquid fuels)

Large &
Medium

Small

149.4

Pyro metallurgy(using
cleaner /gaseous fuels)

ORANGE

Large &
Medium

Small

149.5

Hydro metallurgy

ORANGE

Large &
Medium

Small
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150

E-WASTE DISMENTLING/
RECYCLING

150.1

Industry engaged in recycling
of e-wastegenerated from the
electrical and elctronic
equipment(EEE)listed in
E-waste(Management)Rules-20
22 using pyro/hydro/
eclectro-metallrgical
processing and recycling of
plastic separated from waste
EEE

150.2

Industry engaged in recycling
of e-wastegenerated from the
electrical and elctronic
equipment(EEE)listed in
E-waste(Management)Rules-20
22 (PCB processing limited to
only mechanical processing
and separation without pyro/
hydro/electro-metallurgical
processing)production of Al,
Cu and other metals from
non-PCB sources and/or
recycling of plastic separated
from waste EEE.

Head Office

ORANGE

150.3

Industry engaged
dimantling(only)of
e-wastegenerated from the
electrical and elctronic
equipment(EEE)listed in
E-waste(Management)Rules-20
22

Head Office

150.4

E-waste refurbishing centres

Head Office

151

INDUSTRIES ENGAGED IN
RECYCLING/REPROCESSING/
RECOVERY/REUSE OF
HAZARDOUS WASTE(Items as
per Schedule IV of H & OW(M
&TBM)RULES, 2016

Head Office

1511

Lead recycling(Lead acid
Batteries with Acids, Lead
Scrap Recycling)Rotary
Furnace/Pit Furnace(Mandir/
Canopy Bhatti)

30

151.2

Lead Recycling(Drained Lead
Acid Batteries, Lead Scrap
Recycling)Rotary Furnace/
Mandir Bhatti on Cleaner Fuel

Head Office

Head Office
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151.3

Isolated storages(as defined
under Manufacture,Storage
and Import of Hazardous
Chemicals Rules, 1989 as
amended)

35

ORANGE

Regional Office

151.4

Paint and ink sludge/residue
recycling

ORANGE

Large &
Medium
Head Office

Small
Regional Office

151.5

Industries engaged in
recycling/reprocessing/
recovert/reuse of Hazardous
Waste, excluding lead, paint
and ink sludge

ORANGE

250 Cr

<50Cr

151.6

Refining of used oil by
hydro-treating/using solvent
extraction

ORANGE

Regional Office

151.7

Refining of used oil by using
thin film evaporation/ vacuum
distillation with clay treatment

ORANGE

Regional Office

151.8

Recycling/reprocessing of
waste oil

ORANGE

Regional Office

152

RECYCLING OF PLASTIC
WASTE

1521

Manufacturing of flakes/staple
fibre/strip from the recycling
of PET bottles

105

ORANGE

Regional Office

152.2

Pastic waste
processing(manufacturing of
flakes/granules)

ORANGE

Regional Office

153

SCRAPING FACILITIES FOR
RECYCLING END-LIFE
VEHICLES, WAGONS AND
COACHES

153.1

Collection, Depolltion and
Dismantling Centres (Without
shredding)

80

ORANGE

Head Office

153.2

Collection, Depolltion and
Dismantling and shredding
Centres

ORANGE

153.3

Common
Shredders(Standalone)

Head Office

153.4

Collection Centres(Without
depollution, dismantling and
shredding)

Regional Office

WHITE

154

Sugar(excluding Khandsari/
Jaggery)

69

Regional Office

155

Ship breaking industries

67

Head Office

ORANGE

Head Office

72
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156

Slaughterhouse/
Slaughterhouse(with
rendering plant)/integrated
slaughtering unit, meat
processing units, bone mill,
processing of animal horns,
hoofs and other body parts

68

157

Manufacturing of Silica gel

56

Regional Office

ORANGE

Regional Office

158

Manufacturing of Iodized Salt
from Crude/Raw Salt

53

ORANGE

Regional Office

159

Manufacturing of Starch/Sago/
Sorbitol

51

ORANGE

Regional Office

160

Stone crusher

83

ORANGE

Regional Office

161

Stonecrushing/grinding/
washing & screening of
riverbed material(s)

ORANGE

Regional Office

162

MANUACTURING OF
SURGICAL AND MEDICAL
PRODUCTS

162.1

Manufacturing of surgical and
medical products

84

ORANGE

162.2

Surgical and medical products
assembled only(with effluent
generating processes)

Regional Office

162.3

Surgical and medical products
assembled only (without
effluent generating processes)

37

Regional Office

WHITE

Regional Office

163

SEMICONDUCTOR
MANUFACTURING INDUSTRIES

163.1

Semiconductor fabs
manufacturing

80

163.2

Display fabs manufacturing

Head Office

163.3

Sensors fabs manufacturing /
Compound semiconductors/
silicon photonics

Head Office

163.4

Semiconductor Assembly,
Testing, Marking and
Packaging Facility(ATMP)

Head Office

164

Saw mills

62

Regional Office

165

Spice grinding

57

Regional Office

166

Cutting, Sizing and polishing of
marble, granite and other
stones

19

Regional Office

167

Manufacturing of solar
module/non-conventional
energy appratus

34

Regional Office

WHITE

Regional Office

168

TANNERIES

168.1

Tanneries(Raw to finish)

74

168.2

Tanneries(Wet blue to finish)

Regioanl Office

168.3

Tanneries(Raw to Wet blue)

Regioanl Office

168.4

Vegetable tanning

Regioanl Office

I ORANGE |

Regional Office

73
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169

MANUFACTURING OF TOOTH
POWDER, TOOTHPASTE,
TALCUM POWDER AND OTHER
COSMETIC ITEMS

169.1

Manufacturing of toothpaste
and other cosmetic items

57

ORANGE

169.2

Manufacturing of tooth
powder, talcum powder

Regional Office

170

THERMOMETER
MANUFACTURING

Regional Office

170.1

Glass (mercury based)
thermometer manufacturing

91

ORANGE

Regional Office

170.2

Digital thermometer
manufacturing

WHITE

Regional Office

171

Manufacturing of Teflon-based
products

89

ORANGE

Regional Office

172

Thermocol manufacturing
(with boiler)

90

ORANGE

Regional Office

173

MANUFACTURING OF
TABACCO PRODUCTS
INCLUDING CIGARETTES AND
TOBACCO PROCESSES

173.1

Manufacturing of tobacco
prodcts including cigarettes
and tobacco processes(with
boiler)

92

ORANGE

173.2

Manufacturing of tobacco
prodcts including cigarettes
and tobacco processes(without
boiler)

92

Regional Office

174

Transformer repairing/
manufacturing(dry process
only)

93

Regional Office

175

Tyre Pyrolysis Oil
Industries-Applicable for
advanced batch automated
process/continuous TPO units

63

Regional Office

ORANGE

176

Tamarind powder
manufacturing

Head Office

177

TEA PROCESSING AND
BLENDING

Regional Office

1771

Tea processing (with boiler)

ORANGE

177.2

Tea processing (without boiler)

69

Regional Office

177.3

Blending and packing of tea

Regional Office

WHITE

Regional Office

178

TEXTILE INDUSTRY

74
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178.1

Yarn/Textile processing
involving any effluent/
emission geerating processes
including bleaching, dyeing,
printing and colouring
including the garment and
apparel manufacturing
industry.

76

178.2

Yarn to grey fabric
manufacturing with water jet
machines

>200 KLD

<200 KLD

ORANGE

178.3

Garment and apparel
manufacturing industry
including Doubling/Reeling/
TFO-Two for one unit(dry
process)-with boiler

>200 KLD

<200 KLD

178.4

Garment and apparel
manufacturing industry
including Doubling/Reeling/
TFO-Two for one unit(dry
process)-without hoiler

60

Regional Office

WHITE

Regional Office

179

SAREE/FABRIC PRINTING BY
SCREEN/WOODEN BLOCK /
HAND BLOCK

179.1

Saree /Fabric printing by
screen/wooden block/hand
block

ORANGE

179.2

Hand block PRINTING
WITHOUT EFFLUENT
GENERATION

Regional Office

180

TEXTILE SPINNING, SIZING
AND WEAVING MILLS

Regional Office

|

180.1

Textile spinning, sizing and
weaving mills (wastewater
generation) > 10 KLD)

ORANGE

180.2

Textile spinning, sizing and
weaving mills(wastewater
generation)<10 KLD)

Regional Office

181

Power Looms (without dye and
bleaching)

52

Regional Office

182

REPROCESSING OF WASTE
TEXTILE FABRIC

Regional Office

182.1

Integrated facility for
reprocessing of waste textile
fabric (including washing,
bleaching, dyeing etc.)

76

182.2

Reprocessing of waste textile
fabric(dry process)

>200 KLD

<200 KLD

183

Cotton and wollen Hosiers
making (Dry process only
without any dying/washing
operation)

10

Regional Office

WHITE

Regional Office

75
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184

Seasoning of wood in steam
heated chamber

63

185

Pulverization of bamboo and
scrap wood

54

186

Distilled water (without
boiler) with electricity as
source of heat

24

187

Purification of water and
packaging(mineralized/
non-mineralized water)

44

LIST OF ESSENTIAL
ENVIRONMENTAL SERVICES

Regional Office

Regional Office

Regional Office

Regional Office

COMMON EFFLUENT
TREATMENT PLANT(CETP)

1.1

CETP having MEE/spray drier

14

1.2

CETP (without having MEE/
spray drier)Common MEE/
Common spray driers

1.3

Common-Sewage-Effluent
Treatment Plant(CSETP)

Effluent conveyance projects

COMMON HAZARDOUS WASTE
TREATMENT, STORAGE AND
DISPOSAL FACILITY

3.1

Integrated facility(Secured
landfill and incineratior)

14

3.2

Only secured landfill

3.3

Only incinerator

COMMON BIOMEDICAL WASTE
TREATMENT
FACILITY(CBWTF)

4.1

CBWTF

14

4.2

CBWTF using cleaner/gaseous
fuel

LIST OF BLUE CATEGORY
SECTORS-Essential
Environmental Service for
Domestic/Household Activities

Head Office

Head Office

Head Office

Head Office

Head Office

Head Office

Head Office

Head Office

Head Office

MUNICIPAL SOLID WASTE
MANAGEMENT FACILTY

1.1

Municipal Solid Waste
Management Facility(Sanitary
landfill/Integrated Sanitary
landfill with material recycling
facility/refused derived fuel
etc)

14

1.2

Waste to energy power plants

1.3

Bio-mining of legacy waste
projects

Head Office

Head Office

Regional Office

76



Municipal Solid Waste
Bio-methanation
14 plant(Quantity of MSW > 5 Head Office <5TPD
TPD)
Municipal Solid Waste
1.4 [Composting Facility(Quantity Regional Office
of MSW > 5 TPD)
Municipal Solid Waste
Material Recove .
16 | acility(Quantity of MSW 5 5 Regional Office
TPD)
Construction and Demolition .
2 (C &D) Waste Processing Plants 100 Regional Office
3 |SEWAGE TREATMENT PLANT
Sewage Treatment Plant (5 /
31 MLD and above) > 25 MLD <25 MLD
39 tS}«:z\age;/’{I‘;;;ntment Plant (less Regional Office
SERVICE/INFRASTRUCTURE
DEVELOPMENT SECTORS
1 STANDALONE GENERATOR
SET (Genset)
Genset(s) of total capacity > 1
11 \Mva, ugiilg liquid fulzl Yz 21 ORANGE > 5 MVA <5MVA
Genset(s) of total capacity> 1 —
1.2 |MVA, using cleaner/gaseous Regional Office
fuel
2 |Airports 2 ORANGE Head Office
HEALTH CARE FACILITIES
3 (HCFS, AS DEFINED UNDER 23
BIO-MEDICAL WASTE
MANAGEMENT RULES, 2016)
31 HCFS Witl.‘l captive incinerator, Head Office
irrespective of number of beds
3.2 [more than 1000 bedded HCFs Head Office
3.3 (501 to 1000 bedded HCFs Head Office
3.4 1201 to 500 bedded HCFs ORANGE Regional Office
3.5 (51 to 200 bedded HCFs ORANGE Regional Office
3.6 |11 to 50 bedded HCFs Regional Office
3.7 |Up to 10 bedded HCFs Regional Office
3.8 |Non-bedded HCFs Regional Office
4 HOTELS/ BANQUET HALLS
HAVING ROOM FACILITY
Hotels (above 3 star)or
41 having100 & above rooms 26 _ Head Office
Hotels(above 3 star)or
4.7 |avingl00 & above ORANGE Regional Office
rooms(based on cleaner/
gaseous fuel)
Hotels (above 3 star) or having
4.3 |more than 20 rooms bhut less 43 ORANGE Regional Office
than 100 rooms
4.4 |Up to 20 rooms 34 _ Regional Office

77
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RAILWAY LOCOMOTIVE WORK
SHOP/INTEGRATED ROAD
TRANSPORT WORKSHOP/
AUTHORIZED SERVICE
CENTERS

5.1

Raliway locomotive workshop/
integrated road transport
workshop /authorized service
centers (waste water
generation > 10 KLD)

-

5.2

Raliway locomotive workshop/
integrated road transport
workshop/authorized service
centers(waste water
generation <10 KLD)

Regional Office

64 ORANGE

Regional Office

RAILWAY STATIONS

6.1

Railway stations (wastewater
generation > 5 MLD)

65/78 ORANGE

6.2

Railway stations(wastewater
generation > 100 KLD but <5
MLD)

Regional Office

RAILWAY SIDINGS

7.1

Railway sidings/ Mineral stock
yard

43 =

7.2

Railway sidings only for
defence purpose

Regional Office

WHITE

PORTS AND HARBOURS

8.1

Ports and harbours, jetties and
dredging operations

57

8.2

Ports and harbous (Only
ontainers handling)/ Captive
jetties

Regional Office

ORANGE

Regional Office

Automoblile service stations/
workshops

3 ORANGE

Regional Office

10

BUILDING CONSTRUCTION
PROJECTS

10.1

Building construction project >
20,000 sq. M. Built-up area

8 ORANGE

10.2

Building construction project >
5,000 sq. M. But < 20,000 sq. M.
Built-up area (without
connectivity to terminal STP)

>50,000 sq.
M. Built-up
area

Regional Office

11

Standalone mechanized
laundry (using bhoiler)

Regional Office

39 ORANGE

Regional Office

12

New highway construction
project

64 ORANGE

Head Office

13

DAIRY FARM

13.1

Dairy farm (having more than
500 animals)

98

13.2

Dairy farm (having 101 to 500
animals)

Regional Office

ORANGE

Regional Office
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13.3

Dairy farm (having 15 to 100
animals)

ORANGE

14

Gold Assaying & Hallmarking
Centres

101

Regional Office

15

Facility of handling, storage,
and transportation of food
grains in bulk

27

Regional Office

16

Flyash export or disposal
operations

28

Regional Office

17

0il and gas transportaion
pipeline (excluding pipeline
covered under definition of
isolated storage of hazardous
chemicals, as per
Manufacture, Storage, and
Import of Hazardous
Chemicals Rules, 1989)

46

Regional Office

18

Gaushalas

72

Regional Office

19

Household bio-digester/
gobar-gas(cow-dung)plants
based on biodegradable
wastes, etc.

62

Regional Office

WHITE

Regional Office

OTHERS/SPECIAL CATEGORY
SECTORS

HYDEL POWER PLANTS
INCLUDING PUMPED STORAGE
PROJECTS

11

Hydel power plants(Capacity >
50 MW)

1.2

Mini Hydel power
plants(capacity from more
than 25 MVA and up to 50 MW)

Head Office

ORANGE

Regional Office

1.3

Mini Hydel power plants

36

WHITE

Regional Office

SAND/ RIVERBED MATERIAL
MINING FROM RIVERBED AND
ITS FLOOD PALINS (excluding
manual excavation)

21

Mining lease area more tha 5

hectares or mining lease area
up to 5 hectares which is part
of cluster mining

79

2.2

Standalone mining lease area
up to five hectares in areas
(not a part of any cluster
mining)

79

> 50 Ha.

<50 Ha.

ORANGE

Regional Office

* Investment criteria shall be based on total investment including land, Building, Plant & Machinery

& MFA as submitted by PP.

79
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LALDY L Pt 2o |
GSTIN 08SAHGPLS592F 173
Legal Name PRAKASH CHAND LOHAR
Trade Name, if any JAY BAIRANG TYRES RETRADING

Details of Additional Places of Business

Total Number of Additional Places of Business in. the State 0
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GSTIN

Legal Name

Prade Name, it any

Details of Proprietor

148

OSAHGPL S202F 123
PRAKASH CHAND LOIAR

JIAY BAIRANG TYRES RETRADING

Name PRAKASH CHAND LOFLAR

Designation/Status PROPLERITOR

Resident of State Radjasthan
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1 51 Annexure- R-17

SITE PHOTOGRAPHS OF VISIT OF JOINT COMMITTEE

Figure 1 Site Visit of M/s Jai Bajrang Tyre Retreading, Iras Chauraha , Bhilwara
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Figure 2 Joint Committee Members
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Figure 4 Committee Visiting Electric Chamber at M/s Jai Bajrang Tyre Retreading
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Figure 5 Committee Visiting Electric Chamber at M/s Jai Bajrang Tyre Retreading

Figure 6 Retreading Activity at M/s Jai Bajrang Tyre, Iras Chauraha , Bhilwara
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Figure 8 Committee Verifying the Records at M/s Jai Bajrang Tyre Retreading, Iras Chauraha,
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Figure 9 Joint Committee Visit of M/s Balaji Tyre Retreading at NH-79, Paalnaji, Near

Devnarayan Mandir, Bhilwara

Figure 10 Committee Visit at M/s Jai Balaji Tyre Retreading Centre, NH 79, Paalnaji , Bhilwara




Figure 11 Rubber Churi Observed at M/s Balaji Tyre Retreading Activity, NH 79, Paalnaji
Bhilwara

Figure 12 Dismantled Boiler at NH-79, Paalnaji Unit




